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THE BUDGET GENERAL 1987-88-
GENERAL (DISCUSSION— (Coatfd. »

THE DEPUTY: CHAIRMAN: Now further
discussion on the Budget— Shri Rameshwar
Thakur to continue.

SHRI RAMESHWAR THAKUR (Bihar):
Madam, yesterday I was mentioning about the
price rise and I mentioned that it is a matter of
great satisfaction that immediately after this
Budget there was no abnormal price rise as
used to happen in other years and, therefore,
this is a commendable feature.

Madam, a reference has been made by some
Opposition Members that the ft deficit is likely
to raise the price rise. In this connection, I would
like to mention that in spite of the fact that our
deficit in the current year has exceeded Rs. 8,
000 crores, the increase is not so abnormal and is
within the manageable limits. In this connection,
since a mention was made of the past, | Would
like to mention again one quotation by an
eminent economist on what happened in the
year 1&79 about the price rise. He says,
"Besides the heavy dose of taxation, the Budget
provided for an overall deficit of Rs. 1365 crores
exacting pressures on prices, and the prices
started rising almost the day after the Budget
was presented in Parliament. Irf February1979,
the index number of wholesaleprices had stood
at 185. By January,1980, it had risen to 224.
The caretakerGovernment which came to power
in
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the second half of 1979 was completely-
powerless to stop the price rise. " so, [ am saying
that there has been no such situation, particularly
during the last seven years and more particularly
in the last year and the current year. Therefore
the apprehension that with this Rs. 5, 688 crores
deficit there will be a price rise is unfounded.
Therefore, we should not have any apprehension
on this account.

Madam, the next item is an important factor,
the thrust of the Budget. The basic necessities
of life being food and clothing, for food, we
have enough stock, as you know. And the
second one is cloth for which we have abund-
ance in the market. The basic thing for which
there is a paucity, is housing. It has been
estimated that about two crore dwelling units
are required and here is a backlog. With that
end in view the Prime Minister has rightly
given great emphasis to housing. A national
housing bank will be created with Rs. 100
c'rores as the initial capital and then there are
other concessions, including tax concessions,
which are being given in order to give a boost
to housing in a big way in the country. Then,
Madam, the Indira Avaas Programme will be
further stepped up for which a lot of money
has been provided. I think about Rs. 125 crores
have been provided. And during the last
Seventh Five-Year Plan it has been estimated
that about one million units will be constructed
under this Plan. My suggestion in this regard is
that as we see in the districts, this plan and
other plans of housing, are not effectively
being implemented. The main reason is that
there is not a proper agency to do it. Merely
assigning these tasks to district authorities with
limited technical knowledge, it is not possible
to complete these things.

THE DEPUTY CHAIRMAN: Please
conclude now.

SHRI RAMESHWAR THAKUR: Madam,
I have just started. I have still to cover a
number of points.

Therefore, my suggestion is that there
should be a proper agency for

[12 MAR. 1987]

(General), 1987-88 258

completing these tasks. Particular care should
be taken for the housing fojr Scheduled Castes
and -Sscheduled Tribes and these houses must
be of some standard and utility to them.

. Then, Madam, the next point is about
agriculture. Agriculture, our Prime Minister has
said, is the bedrock of our economy. In this
connection a provision for Rs. 912 crores has
been made and effective steps should be taken
to boost our agricultural production. As far as
the projections are concerned, for 1984-85 we
had a projection of 150 million tonnes, with a
consumption of 178 kgs per capita. Our target
by the end of the Plan is that we should have
about 178 to 183 million tonnes, and then by
the end of the century, that is a long-term
projection, we should have 235 to 240 million
tonnes, with a pe'r capita consumption of 215
kgs. Here, there is a backlog because of lack of
monsoon in the last two years. Therefore, sub-
stantial efforts are needed in the field of
agriculture where some stagnation is seen and
for that I have a specific suggestion to make. In
agriculture, the. basic input is the irrigation. We
should have proper irrigation facilities parti-
cularly the small irrigation, dams, tanks, wells
in rural areas made with lower costs and then
there should be improved inputs as well as
credit should be provided to the farmers Be that
agriculture is strengthened.

Next I come to capital goods™. Here we have
a problem. My suggestion is that we should
give protection to the indigenous capital goods
industry as far as posible. So far as the
industries are concerned we have given
sufficient thrust but I have one suggestion to
make. In the case of industries the growth has
been good and incentives have been given for
exports in the case of a. number of industries.
For paucity of time I would not like to
mention them. But I would like to mention
one thing very much here %nd that is that
efforts must be made to encourage village and
rural industries. This is essentail because it
can get
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you more employment. The other day I had
mentioned that in the case of khadi and village
industries we have got about Rs. 500 croreg
invested giving employment to 42 lakhs of
people whereas in the public sector we have
invested about Rs. 50, 000 crores and it hag
given employment to only 21 lakhs of people.
That one per cent investment is giving
employment to 200 per cent. Therefore, it is
essential that in rural areas more incentives
should be provided that will serve the purpose
of employment generation also. So far as
public sector undertakings are concerned, as
we are aware there has been a positive
development during the last ten years as will
be seen by the fact that during 1979-80 we had
the gross earnings of Rs. 2, 055 crores, which
has gone to Rs. 7, 386 crores in 1985-86. The
people do hot appreciate the real facts and
figures. Their profits have gone up but to save
time, I will not give the details. From Rs. 225
crores in 1979-80 it went up to Rs. 2099
crores during the year 1984-85, and it has
gone up to Rs. 2200 crores in the year 1985-86
and by the end of this year, it may be
something more. We have made huge
investment in the public sector. But capacity
utilisation has still to be achieved. We must
have a better manpower planning as well as
inventory management and we must also try to
increase the productivity and profitability. Our
profitability is very low. Even the figure of Rs.
2200 crores °n an investment of Rs. 50, 000
crores is quite low. With our industrial
growth at about 8 per cent, a minimum of 10
per cent return On such investment is expected
and it should be even 15 per cent, which
comes to Rs. 7500 crores on this investment.
In the Seventh Plan, we have made the
provision of outlay from the public sector to
contribute at least Rs. 35, 000 crores. Unless
profitability grows, it will be very difficult.
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Now I come to tax reforms. My suggestion is
that the simplification of Direct Taxes Bill which
is" to be brought during the current session
should be passed so that the entire tax structure is
rationalised, which was the promise given in the
long-term fiscal policy. {Time bell rings).

Then about Government expenditure. Prime
Minister himself has said that some of the hard
choices will have to be made by us to keep our
expenses within means. In this connection, I have
a few suggestions to make. Our efforts only at the
Central level or at the Cabinet level will not be
enough. There has to be specific guidance to all
th, Departments, to all the autonomous bodies and
the State Governments land even the public sector
corporations that planning should be made
meticulously so as to reduce the costst and unless
there is cost reduction, we cannot contain deficit
and it will be difficult to manage the plan targets.
(Time bell rings). We have to see that the deficit
is not allowed to exceed. We have to give
incentives for exports. Prime Minister has also
assured that this jr deficit will not be allowed to
increase from the present figure of Rs. 5688
crores.

The other important point I wanted to. say is
that the inputs, like the coal and energy, the
inputs in regard to basic materials, should not
cost more; their prices should not increase,
because they have the tendency to rise in these
items. Our deficit has already gone up from Rs.
4490 crores in 1984-85 to Rs. 8285 croreg in
1985-86 and now Rs. 5888 crore deficit which
comes to the total of Rs. 18, 463 crores. But in
the Plan we have made a provision of only Rs.
14, 000 crores as deficit. Therefore, this is a
matter which requires consideration at least
for
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the next two years and unless efforts are
made to augment other 6ources, we may be
facing a great problem.

About the tax policy, I have a suggestion
about the Income, Tax Bill Section 194E. This
section ia supposed to be scrapped but it is not
so. What is required is to rationalise it. The
limits in the Case of professionals etc. should
be raised suitably from Rs. 5000 to Rs. 20,
000; rate should be reduced from 20 per cent
to 5 per cent. In the case of rent, limit be Rs.
50, 000 and rate @ 5% and for payments for
goods supplied the limit be raised to Rs. 5
lakhs and rate 2% and provision similar to
Sec. 194 C of I. T. Act be applied in Sec.
194E also.

THE DEPUTY CHAIRMAN:
Thank you. Mr. Rirendra Verma.
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SHRI JAGESH DESAI (Maharashtra): I
rise to support the Budget presented by our
Prime Minister. After all, what is a Budget? A
Budget, to my mind, is a statement which
stipulates the sources from which we should
collect resources and for which purposes we
have to spend them. As regards the thinking
of the Government, the Government which
rules, has it; own economic and social and
political ephilosophy. And through the Bud-
get, which is an annual exercise, it wants to
implement or give more focus to such
programmes fo, which they have set up their
priorities and which they feel are in the
interest of the common man and are in con-
sonance with their economic thinking. Pandit
Jawaharlal Ji has already laid the foundation
about what type of economy this country-
should have. Our policy is wedded to
Socialism. But what is socialism?

In my simple language, I would say
whatever action you take, you should have
before your eyes, - as Gandhi Ji has said,
poorest of the poor. You have to ensure
whether by you, actions he will be benefited,
whether you are able to wipe out the tears
from his eyes. That is what is socialism. 1 do
not want to go into the details of socialism,
but I believe instead of definitions, what is
more important is what programmes you
undertake. We talk about socialism, but I'
programme is different it will  have no
meaning.
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Madam, when I analyse this budget, as a
whole, I feel itis going to give relief to
the common man. What type of excise
duties " we are levying and what, type of
customs duties we are levying that is very
important. Our Prime Minister has taken care

of customs and excise duties and imposed
to a less extent on items of mass
consumption by the common man. He has

imposed taxee on luxury items consumed by
upper and middle classes at a higher rate. That
is our philosophy. I will not discuss the. same
points  which my previous speakers have
mentioned. I see reflection of our policy in
the, budget. One of the hon. Members has
described our Prime Minister as
ineffective as Prime Minister and
inefficient as"a Finance Minister. This is a
very wild allegation. Let this august House
and people of the country  judge who is
efficient and who is not efficient. For that
purpose I will give some facts and figures for
the consideration of the House and people at
large. I am taking the net national product
at 1977 prices for the year 1978-79,
1979-80 and 1985-86. The net  national
product in  the year 1978-79 was Rs. 46, 533
crores and in 1979-80 if fell down to Rs. 44,
136  crores. , Who was ruling the country at
that time? It was Janata Party. Who was
inefficient? What has happened now? It
has gone up to Rs.. 57, 243 crores. In 1985-86
it has gone up to Rs. 60, 143 crores. This
amply shows that this Government is efficient
and Janata Government was inefficient, I
am not telling this but the figures speak for
themselves. The net national product has gone

up.

Now, I will give you the figures of per capita
net national product for all these four years.
in 1978-79 it was Rs. 770. In 1979-80 it has
gone down to Rfe. 66S. In 1984-85 it has
gone up to Rs. 775 Again in 1983-86 it has
gone up to Rs. 798. Let us judge who is
efficient and who is not efficient.
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I will give you figures for agricultural
industry and mining industry etc. national
product. For 1978-79 it was, R$. 21, 42. 1
croreg and in 1979-80 it fell down to Rs. 18,
768 crores. Instead of plus it was minus by
12. 5 per cent. In 1985-86 it has gone up to
Rs. 23, 989 crores. Similarly, regarding
electricity, industry and water supply it was t
Rs. 11, 058 crores in 1978-79 In 1979-80 it
has gone down to Rs. 10, 804 crores. That is
minus 2. 3 per cent. Growth rate was minus.
In the year 1985-86 it hag gone up to. Rs.. 14,
246 crores, that is, by 6. 6 per cent.

Regarding agricultural production, in 1975-
76 the index was 125. 1. \a 1979-80 it has
gone down to 117. Instead of growth, here
also it was minus, But in the year 1985-86 it
has gone up to 158. Madam Deputy
Chairman, these are the figures which I am
giving to them to provo as to who are efficient
and who are inefficient. Again, I will give
some jfigureis regarding! the working of the
Railways, I want to show who is efficient and
who is not becaus* this kind of charges
should not be levelled without knowing the
exact facts and figures. It ig not good.

As regards the goods traffic, in th» year
1977-78, total ~ goods ' traffic taken by the
Railways was 210. 78 million tons. In
1978-79, it went down to 199. 76 million
tons and in 1979-80, it further went odwn
to 193. 6 million tons. In  1984-85, it hag
gone upto 236. 43 million  ton» and in
1985-86. it went further upto 258. 55 million
tons. Let me say, allriglht. tonnage has
increased bu'. it may be on short trip and
they may say, that is why we have been able
to do it. That is why I  am giving you the
figures of ton x k. m. In 1977-78, it was 150.
25 billion tons; in 1978-79, it went down to
143. 87 billion tons; in 1979-80, it was more or
less stationary i.e. 144. 46 billion tons., In
1984-83. it went upto 172. 63 billion tons ana
in 1985-86 again, it has jumped to 196. 60
billion tons.
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[Shri Jagesh Desai] Who were ruling the
country in the year 1978-79 and  1979-80?
What answer they have to give? Who was the
Railyay Minister at that time? You were not
able to manage even the Railways. But now
you are talking that the Prime Minister is
inefficient and the present Government is
inefficient. I am  proving it with facts and
figures. These are not my facts and figures.
That is why, I would like this House to
consider whether the present Government is
efficient or the  Janata Government  was
efficient. I will give some examples of  the
goods required by the common man and what
was available at  that time. Madam, let us
take per-capita availability of edible oil. In the
year 1978-79, it was 3. 8 kilo per  person, jn
1979-80, it went down to 3. 7 kilo pep person
and again it became 4 kilo per person.
Similarly, in vanaspati also, it was one kilo
but now it is 1. 3 kilo per person. As regards
electricity for domestic consumption, at that
time, in 1978-79, it was 11. 9 kilowatt  per
person. In 1979-80, there was a marginal rise
of only. 02 per cent It went upto 12. 1 per,
cent and today in 1984-85, I have not got the
1985-88  figuree, it has gone upto 20. 4
kilowatt per person. Similar is the case
with cotton clothes. Madam, these are the
items which are required by a common man
and whether our industrial growth is there or
not is proved by these figures and I would
like the hon. Members from the Opposition
to go through them.

Whenever I feel I am not with the
Government or whenever I feel my thinking
is different from that of the Government "
stand, I always speak out in the House. But
whenever I feel that something good is being
done for the country, I am the first person to
support the Government and that is my duty-
Which we are doing towards our people and
that le ' why all should support it.

Regarding th, public sector, thereis a
misconception. It has been saidby $ome hon.
Members that we are inot happy with the
performance of.the public sector. Some of them
said that we are deliberately attempting to
denigrate - the publicsector. Madam, I would like
t&give some facts and figures andwhat the
Government has done forgiving help, for giving
boost to thepublic sector. First of all, regarding the
profit, I feel ' and lam fifmly of
thisopinion.

I feel that the criterion for public sector is not
merely profit. We have to see that the
undertaking is run efficiently. We have to see that
there " is accountability. Just because profits are
not being earned, we should not denigrate the
public sector. There are other things we have to
take into account. We have to create the
infrastructure for the industry It takes many
years for establishing an. industry—that is what
you call the time for gestation. I have heard
Members everytime saying—Thakurji from this
side and others on the other side—that we have
invested Rs. 50, 000 crores and what the result is.
The figure of Rs. 50, 000 crorea of investment is
correct. But you should remember that part of the
investment,. Rs. 23, 000 crores, is by way of
equity capital and Rs. 27, 000 by way of loan,
and on the loans the public sector is paying
interest. When we compute profit, we must arrive
at it after taking info account the owned capital
of the company, its equity capital plus its own
funds—-it may be reserve fund or it may be from
the profit and loss account surplus. On that
we have to consider whether the return is
adequate or not. In this respect I would like to
place some facts and figures before the House.
Our profit for the year 1985-86 before taxation is
Rs. 2200 crores—this is on the capital of Rs.
23, 000 crores plus reserves. I think the
reserves may be Rs. 5, 000 to Rs. 6, 000 crores. [
have not got the figures here. Assuming that it is
Rs. 7, 000 to Rs. 8, 000 crores, then on that Rs.
30, 000 crores we have
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got a profit, before taxation, of Rs. 2, 200
crores. It comes to 8 per cent. Another point I
would like to draw

attention tols that out of the equity

capital of Rs. 23, 797 crores, about Rs. 3, 218
crores are spent on units which are under
construction. On that you cannot get any
return. So the net equity which is utilised for
the purpose of running industries is only Rs.
20, 000 crores. Secondly, there are sick units
which we have taken over because that is our
policy. It is a social obligation. The loss of the
sick industries is Rs. 257 crores plus Rs. 176
crores being the loss of the Delhi Transport
Corporation. Together it is over Rs. 400
crores. Therefore, the figure of loss is really
not
a loss of the industries. It is a social loss
because we want to give employment and we
want to give relief to Delhi people. That is
why, if this loss of over Rs. 400 crores is also
taken into consideration, then the profit would
have been Rs. 2, 600 crores instead of Rs. 2,
200 crores. Secondly, I would like also to
point out in this connection that if this is taken
into account, foe public sector profit on equity
is more than 10 per cent. I am prepared to
discuss it in detail in the House in ordtr to
remove this, kind of, I would say not
ignorance

but misgivings, and that is why I had brought
my resolution befnre this House... as a private
member's resolution.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): I want to seek just one
clarification. In ,,the Economic Survey and in
the Prime Minister's speech mention is made
of Rs. 50, 000 crores...

SHRI JAGDISH DESAI: I don't dispute
it...

SHRI GHULAM RASOOL MATTO: But
now you are putting it at Rs. 23, 000 crores...

DR. RABU KALDATE (Maharashtra): He
has already given the break,

UP-
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SHRI JAGESH DESALI: All is not equity. Rs.
27, 000 crores is by way of loan from the
Government  on, which they are paying.
interest and the interest paid is Rs. 3, 200
crores. If you want to arrive at the correct net
profit, you have to take these factors into
consideration; then only you will come to the
correct position. Our Prime  Minister has
taken personal interest in the public sector.
And, Madam, the thrust is that the public
sector must work with efficiency and
accountability. Madam, this is the approach of
the Government and this is the correct
approach that the public sector should not be
allowed to spend as it likes or work
inefficiently and incur losses. After all, the loss
in the public sector is the loss of the people
and that is why we have to guard against
this. I have seen in  the last two years what
has been happening. Previously, Madam, there
were 92 companies, in the public sector which
were making losses and now at least the num-
ber of the companies making losses has come
down to. 90. Previously, Madam, 114 public
companies were making profits and now
119 companies are making profits. This is
how the efficiency has increased. I would also
like to point out how the efficiency has
increased by mentioning two or three
important factors. Firstly, the labour content
in-producing the goods was 14. 8 per cent in
1984-85 and it has been brought down to 13. 8
per cent. The material content which was 55. 3
per cent in 1984-85 has also been brought
down to 49. 3 per cent. The inventories during
the Janata period, that is, in 1979-80, that is,
the inventories held by the public sector
companies was 113 days' production and now
it have been brought down to 98 days' pro-
duction and thus we have saved not less than
Rs. 100 crores. That is why we are saying that
the efficiency of the public sector should be
further increased. Of course, there are mam'
reasons, various reasons, as | have already
mentioned, on account of which I  the public
sector has not improved
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to the extent desired. But we have to. moke a
thrust. Madam, so far as the public sector is
concerned, the investment in the public sector
in e year 1973-74 was only about Rs 6, 200
crores and now it is more than Rs. 90, 000
crores and increase in one year is much more
than what we had in vested in the public sector
in 1973-74. Secondly, Madam the Government
has given many fiscal and also financial help
to the public sector companies. There is a
provision which has been made by the
Government to the effect- that capital gains are
not taxable if the proceeds are invested in the
bonds of the public sector. Up to 1983-84,
there was no such provision at all and it is only
Mr. Rajiv Gandhi's Government which has
made this provision so that the public sector
can get funds and xvork well. Similarly,
interest has been made tax-free, completely
tax-free. Bonds have been floated with 10 per
cent interest and even if you earn even iifty
thousand rupees or more by way of interest,
that will not be taxed. So, these are the mea-
sures, some of the measures, taken by the
Government to strengthen the public sector.
We are all committed to the public sector and
we have to see that the public sector gets the
commanding heights and, for that purpose,. we
must give constructive suggestions for
improvement and we should not denigrate it.
With regard to the performance of the public
sector, I have already given some figures and I
think they are sufficient to prove that during
the Janata period the public sector was not
functioning properly because they had no faith
in it except some socialists who were there.
Further, there were differnt views prevailing
among themselves at that time. I have not got
enough time; otherwise, I can tell in details.
The profits made by the public sector during
that time were Rs. 225 crores before taxation
and now the profits have gone up to Rs. 2, 250
crores. Profits have gone up by ten times while
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the investment has not gone up more than
three times. So, our efficiency is more than
three times. I do not want to blame anybody.
Thelre were socialists also then in the
Government. But there was a group of people
only who had the philosophy of laissez-faire
the philosophy of free economy, the phi-
losophy of free enterprise. But there were
some socialists also among them. But the
voice of the socialists was not heard and that is
why they were not able to do anything. These
are some of the aspects of 'the budget. I have
got so many other things to tell the' House.
But because of lack of time I will deal only
with some of the proposals.

THE DEPUTY CHAIRMAN: You have
got only five minutes more.

SHRI JAGESH DESALI I will give' only the
points. What else can I do? Take housing. The
Reserve Bank will give 100 crores through
nationalised banks. 'If you recollect, in one of
my speeches I had advocated that a revolving
fund of Rs. 500 crores should be created. That
suggestion was there. It was only for the
Government and public sector undertakings so
that they could get houses. ilt is a very good
scheme. I feel that we should make some
provision by which the loaa can be given only
if the plinth area is not more than 500 to 600
sq. feet. Otherwise people will take loan even
for 2500 sq. feet. We have to restrict this. Thig
is my suggestion that while giving loans we
have to see that only middle-class and lower
class people are able to get the benefit.
Everybody should. not be able to get the
benefit.

My views are very clear on the Urban
Land Ceiling Act. We have to improve the
Urban Land Ceiling Act in the manner and
spirit we had enacted it. Surphjg -land,
whatever is there, has to be acquired. I do
not mind if the private persona who are
holding that land
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construct with the help of that loan. But when
the building is constructed, 80 per cent of it
should be given ' to the Government and they
should be allowed to keep only 20 per cent. It
should be divided into units of 260 sq. feet or
400 to 500 sq. feet. Then we shall be able to
solve the problem. That is my suggestion.

Mr. Nirmal Chatterjee is not here.. He had
told that the State are not being given their
due share. I agree with Mr. Nirmal Chatterjee
that on special deposits the State Government
is not getting two-third share. In '1985-86,
they were given their share. Now they are not
given. I think the Government should recon-
sider and they must give 66 per cent to the
State Government. I would like to tell the hon.
Ho6us, that Rs. 198 crores are incurred every
year as small savings commission, etc. and
that is borne totally by the Central
Government. We have to look thii aspect also.
This burden is totally on the head of the
Central Government.

Regarding the grants given to the State
Governments, I And that there is an increase
of about 16 per cent over 1985-86. Similarly,
in plan allocation also they are given their
share. That has also gone up by 14 or 15 per
cent. I do think that the Central! Government
is not doing an, injustice. The Central
Government is giving their due share to thja
State Governments. They have given 15 per
cent more. They say that inflation is there. If
we take into account inflation, even then it
has gone up by 6 to 7 per cent. Even then the
States have got more. That is why, to say that
this Government is not helping the State Go-
vernments is, to my mind, not correct.
Regarding Section 194E, Madam, 1 fully
agree with the concept of this Section. But
there is one point. For the supply of goods by
the industry either to a Government
Department or a Public sector unit, 5 per
cent will be deducted.
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By this, small scale industries will b, hard hit
because mostly the supplies of the small scale
industries are given to a Government Depart-
ment or to a public sector unit. That ig why we
have to make it rational. In the case of a
contractor, 2 per cent is to be deducted.
Similarly in this case also it should be 2 per
cent. Otherwise what happens? Suppose, I sell
goods worth one lakh of rupees. Then Rs. 5, 000
ig to be deducted. On Rs. 1 lakh, my net profit
may be Rs. 8, 000. If I take ,, 8 per cent net
'profit, I will have to pay only Rs. 4, 000. So,
instead of Rs. 4, 000 Rs. 5, 000 will be
deducted. And small scale people will b, hit. So,
it should not be more than 2 per cent, otherwise,
the concept is very much acceptable to me. It is
necessary. It is to be implemented. But the rates
are to b, rationalised. And there was a
suggestion that those who have public account
number should be exempted. ¢ I think, that is
not correct because the present scheme is like
this that if a person gives a declaration that his
income is not taxable, then that tax is not
deducted. Here it will be reverse. Those who
have got the public account number, they will
be exempted and the others will not be
exempted. ' it is a reversal of the policy. And we
have seen in Delhi a5 to what has happened in
the case of the Sales Tax Department. The same
thing will happen. You will collect the account
number. But then he will not be found at all. He
will be somewhere else. You must have read in
the "Times of India' as to how black money is
generated by floating bogus firms to make the
black money white. At one place, addresses of
50 companies were given. And when the
Department went there to serve the notices,
nobody was there. So, the same thing will
hapen. That is why you have to take care. It is a
good scheme but it should be rationalised, the
rates have to be rationalised The limit also
wherever necessary
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should be rationalised. And this, Madam,
will be able to solve some problems.

Madam, there is one important point
about pollution. {Interruption) Regarding
pollution, Madam...

THE, DEPUTY CHAIRMAN; Let him
finish thig point now. I hope thig is your last
point.

SHRI JAGESH DESAI: Ther, are some
more. After lunch I will not take more than
ten minutes.

DR. BAPU KALDATE; Let us adjourn
for lunch, Madam.

THE DEPUTY CHAIRMAN. - You
continue after lunch. Now the House stands
adjourned for lunch and will meet again at 2.
30 p. m.

The House then adjourned for lunch at thirty-
three minutes past one of the clock

The House reassembled after lunch at
thirty two minutes P*' two of the clock, [The
Vice-Chair -man (Shri G. Swaminathan) in
the Chair. ]

SHRi JAGESH DESAI: Mr. Vice-Chairman,
Sir, regarding the public sector undertakings I
want to highlight only one thing and that is re-
garding the amounts spent by them ' for social
purposes like medical aid and education. In
the year 1979-80, Rs. 98 crores were
spent  for education and medical aid. In 1984-
85. they spent Rs. 316 crpres and in 1985-86,
they spent Rs. 434 crores. I think that medical
aid and educational  expenses are  the
responsibility and duty of the  State Govern-
ments. But public  sector  undertakings are
providing finance to such a large extent of Rs.
434 crores. In jriy view, these expnses which
are for a social benefit should* not be
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taken into account while computing the profit
Or loss of a company.

Secondly, as regards the foreign | exchange
reserves many of the hon. Members °n the
other side have said that they are dwindling.
But 1 would like to give some figures for
their benefit. In 1979-80, they stood at Rs. 5,
934 crores, and on 31-1-1987 they have gone
up to Rs. 7, 660 crores. So, we are in a very
comfortable position i and all those who say
that we are just becoming bankrupt, they are
doing nothing but misguiding the people.

So far as the NRE accounts are
concerned, NRE accounts means Non-
Resident Indians accounts, they are held in
India in rupee or Foreign currency. In 1981,
rupee  account stood at  Rs. 938  crores
and  on 31-12-1984, or Foreign and
they were of the order of Rs. 4, 115 crores, that
means about five times. And in foreign
currency the NRI accounts in 1981 wer
Rs. 152 crores only and today, i. e., 31-12-
1986, they have gone wup to Rs. 3274
crpres, which means  more than 20 times.
As regards our foreign borrowings, we are in
a very sound position and y that is why all
those who say that this Government is just
spending foreign exchange, I feel, are  not
correct.

Coming t, the point of control of
pollution, the Government is very much
concerned about it. When Shrimati Indira
Gandhi was the Prime Minister, she also
expressed her deep concern. Our present
Prime Minister, Shri Rajiv Gandhi is also
very much worried On that score. Here, I
want to make a suggestion on how we can
control, or at least minimise, the pollution.
Sir, through the UNO, a study was
conducted and it was recommended that
some type of text or cess should be levied
on polluted affluent which is thrown into
the river bed or
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thrown outside. If that kind of a cess is levied,
or some type of tax is levied on chemicals
which are used for manufacture of something
and which gives out polluted affluents, it can
help in checking pollution to an extent. |
think this is a very sound suggestion and I
would iike the Government to consider
whether it is feasible to levy that type of tax
or a cess. And the funds thug collected should
be utilised for the purpose of research for
removing pollution, and if somebody uses
chemicals which do" not produce pollution,
we can even think of giving some concession
in that case, out of that fund. I would request
the Government to consider this point.

Now, I am worried about the production of
pulses and oliseeds though we have tried to
give a boost to the production of these items.
The production in these two items is not going
up. As regards the oilseeds, in 1981-82, 12. 08
million tonnes of oilseeds were produced, and
in 1985-86, it went down to 11. 15 million
tonnes in spite of the fact that the Government
came out with several programmes of
research. I think the situation has not
improved. Even in the irrigated land for the
production of oilseeds, the situation has not
much improved. In 1978-79, the irrigated land
for oilseeds was 10. 9 per cent, and "% it
stands at 16. 7 per cent. Though there has
been an increase in the percentage of irrigated
land for oilseeds, the production has not gone
up and the position remains stagnant. That is
why, the Government must take action in this
regard. For this pur-pose, I suggest, that crop
insurance scheme should be made applicable
for oilseeds and pulses throughout the country
and should not remain confined only to a
fewdistricts. It is because the farmer today is
not prepared to cultivate these crops due to
risk involved and also they feel the price they
get is not as at-tractvie as they find ™ other
crops.
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So, I suggest crop insurance for these
two  crops throughout  the country
and insurance charges which are levied at
only 50 per cent of the normal rate, on the
marginEU farmers, should not be levied at
all in respect of these two crops. It should
be free. If that incentive ig given I feel the
farmers will go in for these crops. Same is
the situation witn regard to pulses. In
1981-82, the production of pulses was
11. 5 million tonnes and in the course of
5 years, it has only marginally gone up
by 1. 4 million tonnes. Here also, another"
factor which I would like to bring to your
notice is that area cultivated under
pulses in 1980-81 was 19. 6 per cent of
the total cultivable land. It has come down
to 18. 7 per cent. When compared with the
totall Cultivable land, the area under
pulse» cultivation has further gone down.
In thig connection, I would urge upon
the Government to examine the
possibilty of growing these two crops on
cvacant lands of the Railways or on some
Central Government lands, wherever
available? The responsibility in regard to
cultivation can be given either to the
farmers living nearby these lands or
to agricultural universities located
nearby. I would like the Government to
ponder over this.

I am just concluding. I am happy < that Rs.
800 crores have been allocated for
education. In the  new schools to be
established, meritorious students, who
have no money, will be able to get
admission. Other facilties will also be
given to them. Sir, I was one of the
victims. My father ~was not very rich
jand, therefore, I  could not go to college. |
believe in the principle that edudation of
meritorious students should be the res-
ponsibilty of the State. Oni this account, i
congratulate the Government. A  new
scheme is going  to be implemented
whereby meritorious  students in the
rural areas, I who otherwise would not
have got
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[Shri Jagesh Desai] the benefit, -will be
benefited. I wholeheartedly support the
scheme. I suggest that more, feuch schools
should be established so that a larga number
of students from the poorer sections of the
society will be benefited.

Sir, it has been ‘said that the Budget i
directionless  rudderless, odourless and
colourless. As 1 said earlier, this Budget
reflects the urges of the people and I feel that
this is a true socialistic Budget presented by
our hon. Prime Minister. The people of the
country will always remain grateful to him ior
not taxing the common man and for collecting
taxes from those who can afford to pifty. This
is the yardstick by which this Budget should
be judged. I km sure, this Budget will get the
support from all sections of this House. Thank
you.

SHRI SAT PAUL MITTAL (Punjab): Mr.
Vice-Chairman, Sir, [ rise t, support the
Budget. My friends, Shri Jagesh Desai and
Shri Ramesh-wa, Thakur, have come to my
reslcue. Therefore I (do not want to enter into
any statistical jugglery.

SHRI V. GOPALSAMY (Tamil Nadu): Do
you mean to say that what tbey have done

is jugglery?

SHRi SAT PAUL MITTAL: They have
giv&n comprehensive statistics to meet the
arguments from the other side. You have
come out With errouneous figures and argu-
ments which my friends have met in a very
substantial manner. Therefore, I do not want
to enter into the statistical details. Ty my
mind, this Budget carries an indelible mark
and stamp of the socialistic bolides!
enunciated. by thfe first Prime Minister of
India, Shri Jawa-harlal Nehru, and ably and
creditably pursued by Madam Indira Gandhi.
Tn the simplest form, I can say this this
Budget reflects the urges and ispirationg of
the people

[RAJYA SABHA]

(General), 1987-88 288

of India. It iya common man's Budget in
the real sense. Now, whatever we may sa,
about socialism, whatever different interpreta-
tions we may give in respect of socialism, on,
fact which should not be lost sight of is that
we should attend to the welfare of the people.
A welfare State is  the first  step towards
socialism. Unless we are able to achieve a
degree of welfare, promising the people plenty
of food, shelter, clothing, education, medical
facilities etc.I do not think we can claim
any kind of advance wards socialism. Now
we have  to see that a country which was
tormented partitioned, a country which
suffered a Jot of misery, human misery, a
country which was bleeding 40  years
before because of the activities of the
fundamentalists resulting into mass massacre,
division of the country, has in  aspan of
four decades really come to stay as one of the
most sound countries wish a very sound
parliamentary  system. Democracy has come
to stay. It has got its root in the soil of this
lano. and if you see around, you can
really feel proud that India today iy the
torch-bearer of, democracy in this part of the
world. And when we see that* we have to
analyse the (achievements and fellings of
the last four decades when we talk of
socialism.

We all know, India did not have enough
foodstuffs to feed its people. We used to
import foodstuffs from America and the kind
of foodgrains that America used to supply,
everybody knows what its quality was. That
was only a little better than the fodder given
to the animals. I remembers that in the year
1966-P7 there i was a fear of large-scale star-
vation and deaths in the country. Imagine that
situation and imagine now. Now we are
producing 15ft million tonnes of fodgrains
compared t° 53 million tonnes then. Has the
situation come about without any effort on the
part of the people
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and the Government? Can't we feel proud of
the fact that it is only with the achievements
in technology and science, with the discovery
of latest and more sophisticated means
of irrigation, of agriculture, putting in more
sophisticated and latest inputs of fertilizers,
seeds and other things, that we have been
able to achieve this target? Now we have at
least 26 million tonnes of surplus  food
lying in our godowns. It is not  a pride for
us? Isitamatter oflesspride thatwe are
today producing coarse cloth, which we are
exporting and earning  foreign exchange? I
it not a matter of great satisfaction that we
are making steady strides for providing
shelter, housing to our poor people in the rural
areas, In the wurban slums even in the
remotest corners of our  country? Has this
budget not reflected the resolve of the
Government, resolve of the Prime Minister
to provide ail these basic needs to the
people  of the country, especia'ly the
poorer sections? In a situation when our
country has been  compelled to spend
as large a sum as  Rs. 12600 crores for our
defence purposes, at a time when we are
left with no choice but to strengthen our
defence vis-a-vis Pakistan which  has been
armed to the teeth by the United States,
providing latest and sophisticated weaponry
of mass destruction, at a time when we
have to strengthen our defence against that
eventuality, is it not creditable that the Prime
Minister of India, the le, ader of this nation
has more than doubled the allocation for
education? It is up by 128 per cent. Isit a
small thing? So. far, we have been laying
emphasis on the development of roads,
development of hospitals, dispensaries,
schools and colleges, big and small
industry plants, etc. So far we have not been
able to give that much importance to human
resource development. This increase i, the
budget for education reflects that now there is
a qualitative change in the thinking,. is the
perception and the working of the
Government. 2043 RS—10
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We want to educate our people so that they
understand their own problems and can
contribute to the urgent solutions of the
problems in conjunction the Government
effort.

I do not want to touch upon what my
friends have already said abom what we did in
the years after the dismal performance of the
Janata Party in 1977, 1978 and 1979 and I
would, on my own, counsel my friend, Shri
Jagesh Desai, not to worry about the opinion
of the Opposition who called the Prime
Minuter of India, the leader of our nation, as
inefficient and the Government as
unimaginative 'and what not, because
according to the Opposition, their assessment
level is the performance of Shri Morarji Desai
as Prime Minister, their evaluation standard is
what Ch. Charan Singh performed as Finance
Minister- Why should Shri Jagesh Desai be in
any way dismayed because their level is that
they cannot tolerate they cannot suffer any
kind of progress that the country may make
over the performance of their Prime Minister
and their Finance Minister? I am not at all
dismayed over it because I know the level of
their evaluation.

Now, Sir, I normally do not speak much in
the House. I am speaking because...

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN). That is not fair.

SHRI SAT PAUL MITTAL.... my primary
concern is population explosion.

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN); That will be casting
aspersions on Members who are present here.
That will not be fair.

SHRI SAT PAUL MITTAL. I am not
casting any aspersions on anybody. Wait a
minute, [ can defend myself. I have no
intention, Mr. Vice-Chairman, whatsoever of
casting any aspersions.

SHRI GHULAM RASOOL MATTO: He
believes in the axiom that those who do not
speak also serve.
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[Shri Sat Paul Mittal]

SHRI SAT PAUL MITTAL; You can
put in those words if that satisfies the
Members on the other side.

SHRI V. GOPALSAMY; Mr. Mittal,
you are a very good speaker. Spare more
tim” for constructive things.

SHRI SAT PAUL MITTAL: Okay. ' Sir, by
the month of June this year, this world is going
to have 5 billion people and by the turn of the
century it is going to cross 6 billion mark. At
the present rate of growth, our country's
population will touch, if not exceed, a
thousand million. You can understand the
problems that we are going to face. Today we
are around IS per cent of the global population
as against 2, 4 per cent of the world land area.
Anomaly already exists of 1: 6. We are
promising to Our people potable water not
realising that by the end of a quarter of the
next century—by 2025—, 27 per cent of the
present potable water would have shrunk
down. We do not realise that . the identifiable
sources of coal reserves are going to last us
only for 90 years—thjit is the evaluation of the
U. N. —the oil is going to last us almost for 71
decades from now and the 7 inches top fertile
soil is going to erode very substantially in ,the
coming four decades, if the flood situation
remains the same and deforestation goes on at
the present rate. When you fly from-New
Delhi to Khatmandu you will tind whole hilly
area denuded; it has been cut mercilessly for
fuel and other pur poses. Gangs are operating
for cutting the trees all over the country.
Despite all our efforts at| reforestation and
afforestation, the fact remains that the land is
being desertified all over. Now in a situation
like this, how are we going to cope with the
rising explosion of population in our country?
I do not want to give you horrifying figures of
what is going to happen by 2025. If the present
rate of growth continues in the new developing
world, I can only say what one evaluation says
that 90 per cent of the total global
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growth (f population will be taking place in
the presently developing countries and out of
that 90 per cent, 73 per cent will be the labour
force. That is going to be the situation in this
world We have to realize that. In that context
we have to see that despite, the fact that we
have to strengthen our defences as against
Pakistan's designs which we all know, the
Prime Minister, the leader of our nation, has
«i6re than doubled the budget for education.
Because he knows that human resource
development is something which cannot be
lost sight of. If you want to enrich the quality
of life of the people if you want to give our
people a better deal, you cannot do that
without giving them education. Now I want to
link it up with the exploding population
situation in the country. Compare Orhsa with
Kerala. ... (Interruptions)... Orissa people may
accuse me of naming Orissa. | can name other
States as well. Fok example, Madhya
Pradesh™ Rajasthan, Uttar Pradesh. There
are'many targets states this country. I am only
comparing Orissa with Kerala. Why it is that
Kerala is leading in the family welfare
programme today? Can we lose sight of the
fact that 60 per cent of the womenflok in the
rural areas of Kerala are educated? It is
education, it is the status that you give to the
women of the country, the mothers of the
country, it is the education, it is the em-
ployment opportunities that you give them
that raises the awareness in this country, the
awakening in this country' So, how can you
raise the awakening Or the awareness? That
is? only ossible through education. I salute the
Prime Minister for taking a very bold step—
although 1 would have recommended the
Prime Minister had gone much more further.

In the area of family welfare I am not very
happy, not because there is any constraint of
funds; no, I am worried because the
machinery at the lower level, at the grassroots
level, is not functioning. Can you deny that
we are all people's representatives,



293 The Busget

one way or the other? We may not be
directly elected by the people, but we have
been with the people for many many years if
not decades. New can you deny that in some
of the States the teacher does not go to the
school until he has to go at the end of the
month to draw his pay? Can you deny the fact
that in some of the State and some of the
areas the doctor does not , §o to the
dispensary? Now you tell me, in a situation
like this, is it n°t our duty, is it not our
national priority, to see that family welfare
gets all the support of all the political parties
and all the support of all kinds of people
including religious denominations? 1 had
recommended to the Prime Minister, a
conference of national parliamentarians had
recommended—I am quoting Dr. Faroq
Abdullah who had advocated a uniform code
in a conference in 1981. He was the author of
it; he ha™ come out strongly in support of a
uniform code. Now we see tbat
fundamentalists are opposing it. My worry is
on two counts. Number one is on family
planning. Now, unless you accord your total
priority for family planning. I am afraid, you
may do anything by building roads, by
building factories, by building schools,
colleges, hospitals and dispensaries but you
are going to come back to where you had
started from. A rupee spent on family
welfare is equal to ten rupees spent on
development. That we must all ack-
nowledge. Keeping that in view, I want to
recommend that we streamline our
administration from top to bottom if we
want results. My recommendation is,
involve the representatives of the people in
the implementation of the programme at all
levels. Come out with pilot projects. I had
suggested a pilot! project. 1 have also
initiated a pilot project in the Sikar
constituency of our honourable Speaker. I
had recommend ed and the Ministry of
Health had adopted it. They said they were
going to introduce it in 200 constituencies. 1
do not know what has happened to it. I also
do not know what has happened to th,
National Population Commission. And what
has happened to theNational Population
Advisory Council?
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It has not met for three years. I do not know
whether they have reconstituted it or not. But,
if that is the attitude, if that is the way of our
tackling problems, then we can only say, God
save

usl We had recommended two 3p-M.
things: One, to set up an auto.

mous Poputationl Commission which
could attack this problem, tackle this problem,
tackle this problem in an integrated,
coordinated way. Number two we had said to
the Prime Minister in a conference which he
had inaugurated, to call 3 meeting of all leaders
of political parties in the country so that you
can have a minimum programme of action with
their' consensus. Can you, in a country like
India, so vast, so multitudinous with so many
religions, faiths, traditions, implement a
programme of that di-menson, of that nature
without the consensus? So, I had recommended
and [ want to restate it that there are two things
to be done immediately: Number one, all
political parties' leaders must sit together with
the Prime Minister and chalk out a minimum,
programme of action and uumber two, Mr.
Vice-Chairman, Sir. I want to recommend that
the Prime Minister should call a meeting of the
leaders of all religious denominations. It is a
question of national priority, it is not a question
of Hindus, Muslims, Sikhs, Isais. The main
question is of the quality of life that we have
promised. If we have to keep our promise,
redeem the pledges that we have made, it is
necessary, it is important to do this at this
crucial stage. You will not be able to do much
by the turn of the century when the population
would have crossed 1, 000 million mark. Do it
today, do it now. And the greatest priority must
be given.

If you permit me, Sir, I will say that all the
present ailments including the terrorism,
including drug-addiction, including violence
of the worst kind, are in a way the net result
of the population explosion, in a way the net
result of the exploding number. You have
been able to see that the atomic bomb did not
blast any more after
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[Shri Sat Paid Mittal] Nagasaki. But this
bomb, the population bomb is ticking every
second. You have not been able to do
anything in the last 40 years. You had called
the man who had said that the population
bomb is more dangerous than the atomic
bomb, agnostic. You haj called, the world had
called the great social scientist agnostic. So, I
want to say, I want to recommend and
recommend with all the strength at my
command that the greatest priority must bs
given to this. Now dangers areloming large
on this sphere, on this part of' the world.
Whatever America wanted to achieve and
could not achieve during the life-time of Pt.
Jawaharlal Nehru and Indiraji...

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN); [ request you to
conclude ES early as possible.

SHRI SAT PAUL MITTAL: I will do. You
kindly indicate to me, and I will stop
abruptly. I leave it to you.

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN); Your time is over.

SHRI SAT PAUL MITTAL; If it is over,
thank you very much.

THE VICE CHAIRMAN (SHRI G.
SWAMINATHAN); you conclude as early
as possible.

SHRI SAT PAUL MITTAL; O. K.
America, the super power with the super
deadly teeth, thinks that it could achieve it
n°w. They are whipping up the war, cold-war
or hot-war phobia in this part ° the world.
They want that Lidia which is the leader, of
non-alignment which is the leader of the
philosophy of peace in the world, of
prosperity of mankind, which has stood by
the principles that Jawaharlal Nehru had
shown us and shown to the whole world,
should be weakened. They want to weaken
India economi-call, they want to weaken
India politically, they want to weaken India
administratively, and all-out attacks are being
launched against us. This terrorism in this
part of the world in
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the northen part of the country is one such
example.

If my friend, Mr. Aurora will boar with me—
I do not know whether he is awake Or asleep—I
will say that the terrorism in Punjab is not the
result of any kind of unemployment, it is not the
result of lesp jobs as people say. Permit me to
say, terrorism is an offshoot of affluence in
Punjab. Those who think that they could get
works done by labour from Madhya Pradesh,
Bihar and UP. and that they do not have to do
anything because they thrive on the profits they
have gained from agriculture without themselves
doing anything, have turned to terrorism. And
fundamentalism - has come in a way to mislead
them. Fundamentalism in this country is one
thing which has to be fought one day with the
total backing of the national

. political parties in the country. Otherwise the

country will be doomed. I want to say they
are mixing politics

. with religion. This is the most dangerous thing

that they are d°ing. To my mind religion is
too good a thing, too pious a thing What is
religion? Religion is a means of reaching my
lord. Religion is a means of attaining salva-
tion. What has religion to do with politics?
Hav, we not see what ™" gion has brought
about in Pakistan? Have we not seen what
religion has brought about in many othe,
countries? And can we forget the history of
th, mankind? Religion has brought more
disasters and more killings and more
ruination.

SHRI V. GOPALSAWMY: Then why did
our Prime Minister seek the blessings of the
Church in Kerala?

SHRI SAT PAUL MITTAL; You had put
this to the Prime Minister and he has very
ably told you. I thought he had silenced you.

I think fundamentalism has been
instrumental in creating human misery and
diseaster. Instead of fundamentalism, what
the leaders of the various religious
denominations should do is
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to switch on to spiritualism. Now bear with
me, | am using the word spiritualism. They
should give priority to the problems of the
nation as a whole. Now, there are many
Gurudwaras. Gurudwara Nankana Sahib is
there in Pakistan. Can we, go to Nankana
Sahib without a passport? Can we have
darshan of the Nankana Sahib' in Pakistan
without a visit? We cannot because that is in a
different country. Ltyalty to a country is the
first thing. We must bear that in' jnind.
EverfhJng else comes later. Whether w, are
Muslims, Hindus, Sikhs o, belonging to any
other religion, we are all Indians first. If we
bear that at the of our mind, then most of the
problems of the country can be taken care oi.
Of course, there can b, some dissatisfaction
here and there j can™ understand in some
under-developed areas certain people might be
feeling that th-ay are not given their due. They
may be genuine in their feeling. But resort to
violence, resort to destruction and report to
mean, that tend to break the fabric of our
democracy is something which cannot be
pardoned. My submission to you i. let all
political parties gather together and sll reli-
gious leaders get together to say that they will
never never preach violence, that they will
naver never adhere to violence, that they vvill
n’ve- never support terrorism, that they will
never never support any group of people who
go against the integrity and unity of the
country.

With these few words I thank you for
giving me this opportunity. I have already
said that I have my thoughts and perceptions
on many mjftter, but I have confined myself
to the basic problem that I feel is of top
importance i. e. population and family wel-
fare. 1 thank you for giving me the
opportunity to speak.

Sir, I support the Budget.

SARDAR JAGIJIT SINGH AURORA
(Punjab); To a common ntan the Budget for
1987-88 gives no jov and little  hope. |
have ny. quarrel with

[12 MAR. 1987]

(General), 1987-88 298

the aims and objectives of the Budget. Who
can objtect to elimination of poverty and
building of a strong and self-reliant
econjomy? The question is wether the present
Budget will go some way in achieving these
objectives? True, over the years India has
made progress in practically all de-
partments—agriculture, industry, education,
public health, social order and the like. The
question is whether the progress has been
compatible with the inputs and the resources
that hav, been utilised. Is our economic health
stronger than before? Are were anywhere near
the take-off stage that we have been
promising ourselves since the Third Five Year
Plan? Last year's budget had raised hopes.
This year's budget dampens them. It is not
that this year's budget has made any basic
departure from last year The reason for the
subdued feeling is that performance of the last
year"s budget has not come “P to the
expectations. We have ended up with greater
inflation,  greater  deficit and  more
unsatisfactory balance of payments situation.
Our exports specially in engineering goods
have been disappointing. With the enhanced
debt service there is little hope of any major
improvement in this regard in the coming
financial year. The reason for this
unsatisfactory state of affairs in the country is
that our planning is faulty where we fail o, fall
in the execution of our plans. Ourg is a high
cost economy, not because our wages are
high, not because of the paucity of resources,
but because our planning, execution and im-
plementation is ineffcient and wasteful and
time consuming. We spend endless time in
taking decisions Sometimes one wonders
whether the attempt is to get the best possible
bar an or the amount of commission. Rarely
has a major project been completed in time or
without missive overruns. Once completed its
working suffers from unusual teething
troubles and soon becomes out of date
requiring modernisation. Under political pres-
sure or otherwise because the wages for the
labour are comparatively low, we end up
hiring more people than
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[Sardar Jagjit Singh Aurora]

we need. This would cause inefficiency as
well as cause labour trouble.

I would not have believed, but from the
information provided recently by the
Government in answer to an oral question. I
find that most of our public projects are losing
crore, of rupees and they are likely to continue
to do so in the coming years. How can We
have development of sound economy if the
oore sector that is vital to our economy is
running up such stupendous losses. To fulfil
the so-called short-term social obligations we
are ruining the very base of our industrial
strength. These losses have not brought us one
single step close to a really socialistic pattern
of society.

I am no admirer of private sector either I do
feel, however, that we have to adopt measures
to increase efficiency, productivity through
discipline accountability and decentralisation
of authority for decision making. Some times
we are inclined to throw away good money
after bad money and predictably with the
disappointing  results. Our policy of
resuscitation of jute industry, is one example
and support of the inefficient textile mills is
another, i was personally involved in the jute
industry in the year 1976-77. Ten years have
elapsed hut the jute industry has continued t,
be an ever increasing drain on financial
resources of the country. Till we work out a
rational plan by working out the likely
demand and supply of the jute goods for the
next ten years and see how many mills are
required to meet these needs and what acreage
should be put under the plough to grow jute
that we require, we will continue t° flounder
and throw away good money after bad money.

I have a grouse to pick with the
Government for the step motherly treatment
accorded to  ex-servicemen,  specially
pensioners. The High Level Committee raised
high hopes. The Supreme Court decision
provided a degree of certainty that all
pensioners, >ew aad old will be treated
alike.
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This hope has been belied. Th, Ministry of
Finance, which is headed by the Prime
Minister now still reu. ses to do justice and
give equal pension, that is ( rank for rank
pension. I am told that if they were to do so,
the amount involved is nearly Rs. 200 crores
and in a nearly Rs 63, 000, crores what is
Rs. 200 crores? Above aij, it will do justice
and will meet the needs f the weak, infirm
and old pensioners.

In the Budget speech, the Prime Minister
made a special mention of encouraging
agro-based industries. J. hope, the request
of the Punjab Gov ernment to establish one
*“ch industry in cooperation with Tata and
Pepsi cola will now be cleared. It has been
gathering dust in the Ministry of Industry
for too long. I was amazed to learn that
some of the financial institutions discourage
entrepreneurs to start industries in Punjab.
This may need looking into.

I believe that the Central Government
hag decided to write oil loans granted to
displaced persons sometime ago. Most of
the affected persons are the refugees from
East Bengal now living in West Bengal
where the elections are due to be held
shortly. The act itself is laudable. The
occasion may raise certain eye-brows. On
the other hand, the victims of November
1984 carnage are still waiting to be
compensated even though the Dhillon
Committee recommendations were ac-
cepted in March/April 1986. Surely, they
do not have to wait for three more years to
be compensated when the next elections in
Delhi are due to be held.

I feel that owing to the rising prices, the
middle class people should have been given
some relief from income tax. The income
tax slab should have really been raised to
people earning more than Rs. 25, 000 per
year. My worthy Member from the
Congress(I) has talked about violence and
fundamentalism, i totally agree ivith him
that violence must be fought and must be
controlled but what I would like
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to mention here is that this can only be
controlled and eradicated if we have a just
society.

In the Budget, I have been trying to find
out but this is not given anywhere clearly
how much money we are spending on para-
military forces and how much we were
spending on it ten years ago. The point I want
to make here is that it is a failure on the part
of the Government if violence has increased
in this country. Which shows that the people
are not getting the justice which they deserve
and which they demand. Once that is given. I
am absolutely certain that we would be able
to eliminate or at least, to a great extent,
reduce the violence that exists.

To end up, I would like to mention that no
amount of planning i going to resolve our
problem unless we are able to improve our
work ethics. Thank you.

THE MINISTER OF STATE IN THE
MINISTRY OF' FINANCE (SHRI
JANARDHAN  POOJARI): Mr Vice-
Chairman, I have heard with rapt attention the
contributions that have been made in the
course of the Budget discussion. The Budget
has been criticised a. s anti-poor and also as
directionless. Our Prime Minister, who is in
charge of the Finance Ministry, ha? been
criticised ag an inefficient Finance Minister; it
has also been said that he is pro-capitalist,. he
is against the poorer classes and is not a
socialist. I do not want to criticise the
honourable Members who have come up with
this type of a criticism before the House. At
the same time 1 thank the honourable
Members from both sides for giving of some
concrete suggestions and I feel they have done
it in the interests of the nation and the
development of the economy The Prime
Minister has presented this Budget for the year
1987-88. It is a well-structured Budget for the
stability of the national economy. We have to
And out hi? constraints and his difficulties in
meeting the demands of the economy. We
have
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got limited resources and within this limited kit
we have to meet the requirements of each and
every class in the society, and thus make the
development effort in the Indian national
economy. What is the demand of the poorer
sections, what is the demand of the salaried
class, what is the demand of the industrial
class, of the agricul-poore, sections, what is the
demand of the'capitalists and how do you
distribute these limited resources in order to
strengthen the economy and also provide
purchasing capacity to the common man?
Now, honourable Members from all sections of
th society and of the House have made one de-
mand, that the exemption limit for the salaried
class should be raised. It is a genuine demand.
I also feel there is nothing wrong in the
demand of the salaried class;

But, Sir, in yiew of what we have done to them
earlier, we are not in a position to raise the
income limit this time. The existing basic limit
for salaried class is Rs. 18, 000 per year; up to
Rs. 18, 000 there is no income-tax. In addition
to that, we add a * standard deduction of Rs. 10,
000. That means, up to Rs. 28, 000 no salaried
employee has to pay a single paisa as income-
tax. And then, Sir, another Rs. 6000 limit has
been added for the contributions to the
Provident Fund, LIC premium and for other
savings from this sector; this is coming up to
Rs. 6000. So up to. Rs. 34, 000 no income-tax
is paid by the salaried class.

Now, Sir, coming to their demand that it
has to be raised, I feel, Sir, that in this year at
the time of the formulation of the proposals
we are not in a position to consider it. And
hence the existing limit stands where it was.

Coming to the weaker sections, I would
like to state what we have done to the weaker
sections, what we have done to the urban
poor, what we have done to the salaried class,
whether we have given any benefit to the
salaried class also and whether



303. The Budget

[Shri Janardhan Poojari]

we have given any benefit to the common
man and the middle class. Sir, some of the
proposals have not been highlighted. Benefits
are in the Budget, and they should reach, as
stated by the hon. Members, the consumers, i
reqest the Press and also the publicity media
and the hon. Members to bring this to the
notice of the consumers; it is the duty of the
Government also. A relevant point has been
made by the hon. Members not only from the
Opposition side but the treasury -benches also
that these should reach the consumer. If the
business people do not allow it to go to the
consumer, then we have to re-consider this
proposal, and at one point of time we have to
clearly tell them: if you do not give the
benefits, action win be taken. There are
methods to take action, and such action will
be taken.

Now, what are the things we have done to
them? What are the benefits for the poor
section, the rural poor section? I will list them
one by one. First I am touching the
programmes. Afterwards I will be touching the
benefits that have been given. in the Budget.
Sir, for the rural poor, the provision in the Cen-
tral Budget for NREP, IRDP and Water Supply
is Rs. 1885 crores, and in the last Budget it was
rs- 1672 crores; so there is a step-up of 12. 7
per cent. Now, RLEGP etc. will provide next
year 52. 9 lakh man-days of employment
against 48. 6 lakh man-days in the current year.
The subsidised rate for wheat would he Rs. 1.
50 per kg. There the subsidy would be Rs. 1. 21
per kg. Under the programme, rice will be

supplied at Rs. 1. 85 per kg. The amount of

subsidy would be Rs. 1. 39 per kg. Sir, the
IRDP has benefited 51. 3 lakh families in the
Seventh Plan so far. 39. 1 lakh families will be
benefited next year. A provision of 310 crores
has been provided as subsidy from the Centre.
In the field of Rural Water Supply, 2. 27 lakh
villages remained at the beginning of the
Seventh Five Year Plan. 0. 74 lakh villages
would
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be covered up to January 1987. The taget for
the next year is 50, 570 village. All the
villages are to be covered by 1991.

For Rural Electrification Programme, a
provision of Rs. 283 crores has been made. It
is against Rs. 265 crores in the current year.
Out of 5. 76 lakh villages, 4 lakh villages will
be covered by the end of the year. 19, 200
villages will be covered next year.

Let us take tribal development. The hon.
Member, veteran leader, has expressed his,
concern about the tribal people. The provision
for the next year is 168. 5 crores against Rs.
155 crores in 1986-87.

SHRI DHARANIDHAR BASUMA-TARI
(Assam): I have no doubt about the sincerity
of the Government. The only thing is the
bureaucrats. I don't trust them. (Interrup-
tions).

SHRI JANARDHAN POOJARI-. For the
integrated tribal development...

(Interruption®)

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN). It depends upon the hon.
Minister. If the hon. Minister does not yield,
you cannot ask for clarifications.

SHRI JANARDHAN POOJARI: For
integrated tribal development blocks, we are
giving a subsidy of Rs. 1. 46 for wheat and
Rs. 1. 64 for rice. It means that under this
programme we are giving wheat at Rs. 1. 25
per kg. involving a subsidy of Rs. 1. 46 and
rice at Rs. 1. 60 involving a subsidy of Rs. 1.
64 per kg. The hon. Member can tell the tribal
people that they should see that what the
Government gives to them is received by
them. For that the machinery of the
Government should be strengthened. It should
be geared up. From our level, we should also-
monitor it. (Interruptions)
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THE VICE-CHAIRMAN (SHRI G
SWAMINATHAN): The hon. Minister has
got the right of intervention and of saying
what he wants to say. Please hear him.

SHRI JANARDHAN POOJARI: It is not
only the responsibility of our Members on the
Treasury Benches. It is also the responsibility
of the entire nation to help the weaker
sections of the society. The hon. Members
from the other side also wanted to know what
we have done. And it is not only the
responsibility of th, Treasury Benches but it is
also the responsibility of the Opposition also
to see that the poorer sections are given
sufficient assistance. And they wanted to
know what are the things that the Government
has done for the weaker sections. And we
have to clearly tell what the present
Government has done for the weaker sections
and then we have to tell the Opposition, we
have to ask the Opposition that you please
give us support and we will improve the lot of
those who are living below the poverty line.
That is our attempt. For that purpose, I am
bringing to the notice of the hon. Members
the details of the programmes as to what we
have done for the weaker sections and what
hag been done by the present Government
during the last two years. For the Scheduled
Castes and Scheduled Tribes, th, provision in
the next year i Rs. 547. 09 crores as® against
Rs. 482. 98 crores in 1986-87. This is
inclusive of Scheduled Castes component
plan. By the end of this year 19. 32 lakh
families will be assisted to cross above the
poverty-line. Sir, for the urban poor, we are
giving a subsidy of 78. 76 paise in the case of
wheat and in the case of rice, we are giving a
subsidy of 78. 77 paise per kg. For the urban
poor under the self-employment programme,
we have provided in this Budget a sum of Rs.
50 crores as against Rs. 37 crores in the last
year: Then, Sir, for the farmers; what have we
done? Sir, last year we had given a subsidy of
95 paise per one kg. in the case of
fertilizers. In this
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Budget, the subsidy has been increased to the
extent of Rs. 1. 25 per one kg. fertilizer. I, the
case of one bag containing 50 Kgs. of
fertilizer, the Central Government is giving Rs.
62. 50 as'subsidy. And when we go to the
farmers, we can tell them that the nation is
aware of their problems and that we are giving
a subsidy of Rs. 62. 50 per 6ne bag containing
50 Jigs, of fertilizer. In this way we are giving
Rs. 1, 910 crores as subsidy. Sir, the annual
plan allocation for the village and small scale
industries * Rs. 605. 07 crores. For the KVIC
the production target is Rs. 1, 400 crores. And
40 lakh persons will be employed here. ' In
1987-88, the allocation for irrigation and flood
"control is Rs. 3, 687. 29 crores as against Rs.
3, 192. 73 crores this year. Then, Sir, we have
given complete duty exemption for biogas
lights in this Budget and also for stoves, hot
plates and aluminium goods. Import duty on
DPE used for lining of canals in farms and
fields has been reduced from 100 per cent to
25 per cent. Then, Sir, comes -what we have
done for the common man in the Budget.
Apart from subsidies on food and fertilizer,
excise duty relief has been given in the case of
skimmed milk powder to the extent of 89 paise
per kg. To that extent the price has to come
down in the case of skimmed milk powder. In
the case of packed butter,, for the middle-class
people relief is given to the extent of Rs. 2. 34
per kg. Per kg the relief is given. This is for
middle class and common people. In the case
of glu-cosedextrose it is Rs. 1. 23 per kg. This
relief has also been given to the common man
and middle class people. In confectionery, it is
Rs. 0. 80 per kg. In the case of biscuits, it is
Rs. 0. 50 to Rs. 1. 25 per kg. In the case of
tubelights which are lighted not only in the
houses of middle class people but even in the
houses of commoners, 'here the relief given is
Rs. 2 per tubelight. We have given this relief
in the Budget. Laundry soaps have been made
cheaper by 10 paise per cake. In the case of
shoes and chappals in the price
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range of Rs. 45 to 60 per pair, therelief given
is Rs. 4. 50 to Rs. 6 perpair. This relief also is
for thecommon man. Then, Sir, I come
tohand-processed cotton fabric. Ex-emption
limit here has been raisedfrom 30 lakhs
square metres to  50lakh square' metres.
Plastic materials for tooth brush handles,
combsand spectacle frames come next. Intheir
case the duty has been reducedfrom 40 per
cent to 20 per cent. Inthe case of paper and
stationery, inorder to help the students, the
dutyof 12 jjer cent is withdrawn. In the

case of drug intermediates for anti-T. B.
drugs, duty  has been reducedfrom 144. 5
per cent to 71. 5 per centIn the case of
tubelights which  aregiving a subsidy of Rs.
2 per squaremetre and in the case of long
cloth,Rs. 1. 50 we are giving as subsidy. Inthe
case of polyester cloth, which isdurable and is
meant for the middleclass and even poor
people because itcan be used for four or five
years andin order to encourage poor people to
use it, we are giving a subsidy of Rs.3. 70.

b}

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): I very much appreciate
the clarifications given by the Hon. Minister.
But normally in interevntions clarifications
are given. But many of the things that the
Hon. Minister is spying are already in the
Budget.

SHRI JANARDHAN POOJARI: No, Sir.
What I am just bringing to the notice of the
Hon. Members is what the Budget contains for
the weaker sections and middle class people.
Of course, it is in the Budget. But it has been
stated by the Hon. Members that nothing has
been given to the poor classes and to the
farmers and to the urban poor and to the
middle class people. So, I have to explain
what are the things that are available in the
Budget. Now, after having come to know all
these things, can we say that these things are
not
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in the Budget for the common people or for
the poor people? The Prime Minister has
stated that this Budget is for the poor man and
for ' the common man and it is also for
growth. That is the point I am making. Now it
is for the Hon. Members to see the truth of it
and then pass it on to the people outside
Parliament also. With that purpose in view I
am giving all these details.

Now, Sir, I do not want to speak, about the
other things at length. If the hon. Members
write to me, definitely I will give the details,
for their better knowledge.

Now, Sir, one point has been made that we
are going away from socialism and we are
giving up the policy of self-reliance and ou,
Prime Minister is becoming pro-rich. Now I
just come to the point whether the Prime
Minister is running away from  the path of
self-reliance. In the Sixth Five-Year Plan, we
had the massive public sector outlay of Rs. 1,
10, 000 crores as against the original estimate
of Rs. 97, 500 crores. I want to ask now
whether the path of self-reliance is given up
and whether we are not standing on our own
legs. How far we have gone to depend upon
foreign assistance during the Sixth Five Year
Plan and during these two years? It is
only to the extent"of 7 per cent, including IMF,
foreign assistance, and all other assistance. As
' a nation, are we not for self-reliance? Could
We achieve this if we had not followed the
policy of self-reliance?

Now, what is the domestic rate of
investment during these two years? It is 24.
6 per cent. What is the domestic rate of
saving during these two years? It is 22, 8
per cent. This I am saying On an average.
Our foreign dependence on investments is
to the extent of only 1. 8 per cent. Is it not
self-reliance? Can anybody say that we are
selling out our economy
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Some hon. Members have condemned the
management of the economy. Let us see what
the President of the World Bank has stated.
This is what he stated. "The opening
statement fev|iewed India's economic perfor-
mance over the past year, the first under
India's Seventh Five-Year Plan, that is, during
the regime of the present Prime Minister Shri
Rajiv Gandhi. Progress had been substantial;
GDP growth at nearly 5 per cent was close to
Plan target and represented a significant
increase over previous year's performance.
The growth resulted from broad gains oc-ross
a number of sectors with the industry slightly
higher than 6. 6 per
cent target and agriculture closs to the target
level of 2. 5 per cent. Inflation at about 6 per
cent was below last year's 7 per cent rate. On
the other hand, the value of the exports
considered vital to financing India's
adjustment programme in the future fell
below expectation. " This is the comment.
And he continued further by saying: "During
the past year, the Government made
substantial resource commitment to anti-
poverty programme aimed at improving hu-
man capial of the poor, expanding their asset
base and increasing their
ccess to employment. These commitments
are now producing results. " This is the
observation of the World Bank President.

Sir, the hon. Members have criticised our
economic policy. For the benefit of the hon.
Members, | can say, let us take a hypothetical
position. Let us, for a moment, think that all
the external technology assistance, and the
assistance given to us, is stopped for a
moment. What will be our position? Will we
collapse like a pack of cards or wil we con
tinue on our path? What is our strength? We
have produced 12 million tonnes of steel. We
have produced 32 million tonnes of cement.
We have produced about 80 million tonnes of
crude. This is the strength of the nation. We
have seen the performance of the Railways
also. As a nation, we have achieved all these
things.
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Now, Sir, some people criticise us that we
are not competent, that we are not having
sufficient capacity. They say that the progress
made by us is -not comparable with that made
by America, West Germany, Japan etc. Let us
compare the performance in the last two
years, 1985-86 and 1986-87. What is the
growth rate of developed countries like the
USA, West Germany and Japan? On an
average, during the last two years, if, is 2. 85
per cent. What is the growth rate of
developing countries during the last two
years? It is 2. 95 per cent. On an average, the
world growth rate in the last two years is 2. 95
per cent. What is India's performance? Five
per cent. Who are responsible for the progress
made? You from the other side, we from this
side the people who are working in the
factories and fields, the people who are
working in the agricultural sector, the people
who are working in Government offices, the
people who are working in industries; all are
responsible. As a nation, we have been able to
make progress to this extent. We have been
able to face many challenges. This is the
strength of the nation. Let us not belittle
ourselves. Of course, we are not complacent
and satisfied with our performance.
Suggestions have been made from the other
side. Hon. Members from this side also have
given some suggestions. It is our
responsibility; as a Government, we will act
on them. The question is whether we are
doing if or not. The question is whether our
Prime Minister has run away from that. The
answer lies in our performance.

Hon. Members from the other side,
particularly Members from West Bengal and
Andhra Pradesh, have said that the share of
the States has come down. What is the actual
position? What was the share of the States in
the early sixties? In 1960-61, the share of the
States was Rs. 471 crores out of the total
receipts of Rs. 1, 897 crores. Now, in the year
1985-86, what is the share? The share has
gone up to Rs. 20, 780 crores
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out of. Rs. 49, 136 crores, In the year 1960-61,
the share was 20. 8 per cent. Today, the share is
42. 14 per cent. Let us see what is the share of
the States out of the total revenue receipts. This
will show whether we have neglected the States
or we are for the States. Out of Rs. 36, 917
crores of gross tax revenue, we have given to the
States Rs. 17, 932 crores, which conies to 49 per
cent. This is for 1987-88.

PROF. C. LAKSHMANNA., (And-hra
Pradesh): Last year, it was per cent.
SHRI JANARDHAN POOJARI: Can

anybody say that the share has come down? No.
It is our responsibility to look after the States. J
do not criticise hon. Members when they ask us
for more assistance. What I am telling is, within
the resource constraint we have done our best.

Now, coming to the point, there has been a
criticism that States are being neglected. We are
not doing anything but providing in the
Central budget. Yes, we are doing that and how
are w° spending it, where are we spending it? Is
there any place called 'Central Government place'
in India? Where is it? Is it in Pakistan? Is it in
China? Where are we using the fund? It will be
in some part of some State. If it is a steel plant, it
will be a little contribution in the Vizag  steel
plant. If it is railways, it will be crossing one
coast of one State and going to the other coast of
another  State. After all, the benefit will go to
the people of all the States. It will be a joint
effort. The States also contribute for the
development of the nation. We on our side, also
contribute for the development of the nation. So,
let us not criticise each other. Let us work
together. If you go on criticising, we will be
wasting our time only  on that. Nothing  could
be moved.

PROF. C. LAKSHMANNA: We are also
saying the same thing, that don't give chance for
criticising.
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SHRI JANARDHAN POOIJARI:
We don't say that.

SHRI T. CHANDRASEKHAR RED- DY
(Andhra Pradesh): But still you are criticising.
(Interruptions).

THE  VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): The hon. Minister has
taken 40 minutes. Some Members want to
speak.

SHRI JANARDHAN POOJARI: But we
have to meet the points raised by the hon.
Members also. Otherwise, the points will go
unchallenged. That is why I have taken a little
more than of the House.

Now, Sir, we are proud of our | Prime
Minister. He is a socialist. It is proved beyond
doubt that the Prime Minister has done a lot for
the weaker sections. I have got material. Had I
been given time, I would have given details of
what he has done during the two years. Let us
not say that he is not a socialist. Let us no:
saying that he is inefficient. (Interruptions).

SHRI V. GOPALSAMY: You have put a
socialist cap on him.

SHRI JANARDHAN POOJARI: During the
last 250 years the people of England have seen
more than 50 Prime Ministers, like Churchili,
Gladstone, Pitt the young and others.
(Interruptions). Our democratic country has
fortunately seen Prime Ministers like Pandit
Jawabnrlal Nehru, followed by Indiraji, Lai Ba-
hadur Shastri and now our young dynamic Prime
Minister Rajiv Gandhi.

SHRI V. GOPALSAMY; You include Morarji
Desai also.

SHRI JANARDHAN POOJARI: Now we
have got a strong, young dynamic Prime Minister
and today it is pertient to say that the Prime
Minister has taken the charge at a time when
there was a crisis in the nation.

[The Vice-Chairman (Shri M. P. Kauishik) in
the Chair. ]

He has been trying to resolve the problems and
let us all give ham a
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helping hand. Let us help him to make the
country strong. With these words I conclude
and I do not want to take any more time of
the hon. House.
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SHRI RANJI RAN J AN SAHU (Bihar):
Mr. Vice-Chairman, Sir, I rise to suport the
Budget for 1987-88 and extend my heartiest
congratulations to our hon. Prime Minister
who is in charge of finance portfoJUio for
presenting a balanced budget and who is
determined to eliminate poverty from this
land.

Sir I will not take much time of the House. I
am conscious of the time and feelings of our
colleagues. Now, I would like to say a few
words with regard to the opopsition Members'
criticism for the last two days. I was listening
to their, views and reactions. I also read the
reactions of the economist and taxation pundits
in the press. They may have their ' Own
commitments and vested interests. | am not at
all surprised to their reactions. Sir, I am
reminded of 1969—71 when late Prime
Minister, Mrs. Indira Gandhi gave a call of
‘garibi hatao', a similar reaction used to come
from the same sections of the society. Of
course, I am surprised to get the reactions of
Prof. Nirmal Chatterjee who is not here. He
claims himself at the champion of downtrod-
den. At least he could have appreciated the
step, taken by the Government for elimination
of poverty. He also did not appreciate the idea
of allocation of Rs. 800 crores on education
because education gives power to a mind for
argument logic and reasoning. That is why he
did not like the increased allocation on edu-
cation. But we assure him that it is an
instrument for elimination of poverty. It is the
best catalyst. Sir, I do not want to go into, the
details
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of comments of other Members, but would lick
| to concentrate on my own feelings. Our hon.
| friend, Mr. Aurora has decried the allocation o»
| dei«aw. Benig an ex-armymen he
should understand the magnitude  of the
danger involved not only from North; West
| border but from 6000 kilometres coastal
© border. So it is futile t, compare with the
budget of ten years ago. What is a budget?
This 4as been  explained by our learned friend,
Mr. Jagesh Desai. What is needed while
presenting a good budget in a country like
ours? There are three important
considerations for presenting a' good budget.
Firstly the whole economic scenario of the
country must be in the mind of the Leader and
the annual budget must be a stepping-stone  to

achieve the goal of the plan—may be of
any duration. Secondly, how far fetched
measures have been taken for the benefit

of the society. Thirdly, how far the people have
the capacity to pay as taxes. On the basis of
their capacity financial proposal  should
com, up in the Budget to cater to the needs of
the people and augmentation of the plan.
These are the three broad outlines. Although
there are so many other minor consideration
but I have taken up only threfe important
outlines. Sir, our Prime Minister and Minister
for Finance have taken upon themselves the task
Of economic management and given a shape
and direction to the economy of this  country.
When we look at the Budget in the light of the
above facts, we find that being in the third year
of the Seventh Plan, the overall indicators of the
economic performance are highly encouraging.
Aggregate economic growth is proceed-' infr
according to plan targets the rate of
industrial growth has increased considerably. As
stated by our Minister  of State for Finance,
Sh. Janardhan Poojari  'the G.N. P. is likely.
to range between 4.5 and 5 per cent this
year. | can say that economic situation in the
country is
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able and output has increased con-derably. I
do not want to take tuch time on this score
but would te to quote from the recent report
». the Reserve Bank of India. "There re-
several sources of strength in the urrent
economic scenario which tioUld help to
promote higher growth, iter alia, there is
deceleration in in-ation, sizeable stock of
food-grains re with the publi. distribution
sys-; m a high level of domestic savings,
easonably comfortable level. of Dreign
exchange reserves and creditworthiness in
the external financial larket. " 1 feel the
House does not ieed more than this in
respect of he efficiency of our Government.

~n respect of the social benefit and or the
upliftment of the poor people, or th§ first
time the country has been brought at the
threshold of ocrialist society. A* great
stress has leen laid on equality and removal
of lisparities. A deep thought has been ; iven
to the ideas of Pandit Jawahar-al Nehru
and the wuse of modern echnology. The
problem of employment  has been
thoroughly taken : ase of. For the first
time, a deep : oncern has been shown for the
con-iition of agricultural labour. A de-ision
to appoint a National Commis-Jon on Rural
Labour, which will look ‘after the
working conditions ind will implement the
social legis-ation for their betterment has
been eaken. Sir, our Prime Minister and h,
Minister for Finance have under-tooa what is
needed by the poorer md weaker  sections
in the tribal, backward and drought-prone
areas- of le country. A substantia] boost has
ien given in the Budget for the eelfare
of  Scheduled Castes  and cheduled
Tribes. So much so 2. lillion tonnes of
cereals were made available at a higher

subsidised rates to them. For weaker
sections and for SC. and S. T. a
comprehensive £ramme for housing

development Aih an amount of Rs. 125 crores
has een launched as Indira Awas Yoina. hri
Vireridra Vernia has said -about rmers. T
would like to draw his
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attention that allocation of additional
foodgrains for employment under NREP and
RLEGP will strengthen the integrated rural
development programme. For this Rs. 310
crores which combine with matching allo-
cation of the States and the credit from the
housing sector is bound to increase the flow of
fund to the tune of four to five times greater
than the allocation. The allocation for rural
water supply, although marginally higher than
the previous year but to my mind, is not
sufficient in view of the* commitment. to the
villagers. I would urge upon the- Prime
Minister that the allocation under this head
should increased manifold in view of the
availability of infrastructural facilities. To
eliminate poverty education is a must and to
improve education there is a provison of Rs.
800 crores as compared to Rs. 352 crores in
the last Budget. As I said earlier, education is a
catalyst and will greatly help people from
coming out Ot their poverty. The Budget
proposal of a fiscal incentive for channellising
savings in housing sector and creation of a new
National Housing Board with an equity capital
of Rs. 100 crores is laudable. Our Prime
Minister is keen to improve the condition of
the homeless in the country and my friends on
the otbgr side will agree that housing is the
only way which gives maximum employment.
Our honourable Prime Minister is committed
to provide shelter to all and employment t, all.
Housing will give a boost to cement industry,
steel industry and is also labour-infested. But
the provision of an equity of only Rs. 100
crores is very meagre and less than desired. So,
to keep the scheme going on more investment
is needed. Investment towards cost of any new
residential property will qualify for deduction
on the same terms as LIO premium under S.
80C of Income-Tax Act. I would request the
honourable Prime Minister and Finance
Minister to increase the limit of Rs. 40. 000 to
one lac and Rs. 10, 000 in a year, "Welfare
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of workers and farmers provides the base of
national synthesis and integrity and no
country can affor. d to shun social security
measures. UNICEF has in it's report said:
"Indian administration and communication
system is capable of giving a realistic chance
of success in social development. "

Now, before I take up the fiscal proposals I
would like to say something about the public
sector. Public sector is the core °f our
industrial economy and the Prime Minister has
decided to place before Parliament a White
Paper on public sector. It is good that
autonomy has been enlarged  with
accountability. But I would like to suggest that
personal accountability should be fixed on the
Chairman, "'the Managing Director and the
Directors of the Board with a clearcut
direction that if they do tot bring the enterprise
in profit in a reasonable time on case to case
basis, they would bo condemned publicly.
Secondly _ the marketing organisation of the
public sector is said to be very weak and the
marketing organisation may be separated from
the production wing; -preferably marketing
may be handed over to a firm of repute who
are well-versed in marketing. Modalities can
be suggested while discussing the White
Paper, Thirdly, inventories, in the public
sector are found to be disproportionate. This is
required to be managed properly. AUthoug'h
the public sector has done well during the last
few years, much more can be done. Capacity
utilisation is also low and the return on
investment not up to the mark, not in
proportion to the investment. Expenditure in
the public sector is also much more and it
requires guidance.

It is a healthy sign that the long-term fiscal
policy is being pursued and follMjred. There
has been no increase in the structure of
personal and corporate tax. The rates
are
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hot being changed and they shouk continue.
But there is resentmen on the imposition of
30 per cent ta> on the company on its book
profit The plea is that the book profit
increased by a number of arbitral adjustments
and interest, and penalVj will be imposed by
a number of ar bitrary adjustments. "But, to
ms mind no I. T. O. will be * unreasonable to
enhace the book profit. But ! would like to
suggest that stric vigilance should be kept on
the work ing of the Income-Tax Departmenl
and guidelines should be given sc that they
do not behave arbitrarilj and in a prejudicial
manner; other wise, new and sick units would
be hard hit. This provision may lea? to
forfeiture of legitimate business expenditure
and allowances whicl are mainly available
under the pro vision of Income-Tax Act and
the amount paid will "not be given a setoff in
future taxes. There is alsc another aspect that
this provisior may receive a setback as the
benefii Of tax depreciation vs. book depre
ciation could become unavailable during the
gestation period. So 1 request the honourable
Prime Minister and Finance Minister to give
a fresr look to this proposal.

In the new Section 80-CCA thertis a
proposal to provide certain deductions in
respect of deposits made " accordance with
a new National Sav ings" Scheme t, provide
incentives fo personal savings. The amount
spec’ fied to be deposited in one year i
Rs. 20, 000 which will be free fron income
tax. Thisis a very lo-amount in view
of the objectives personal savings.

Under the head of Capital Gain
exemption under sections 53, 54 am 54-F
in respect of long-term capita, gains, which
are  at present available to individuals
will now br available to HUF arid this is
highl rational Emphasis has also been give to
the growth of capital poods indi try in the
Budget and this will'
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instrumental in stimulating growth, tysompting
"social equality and wel-9re of the wprker, and
the farmers. Fhe extension of MODVAT in the
remaining areas has been welcomed widely as
it would rationalise the system of Excise
taxation and will eliminate its cascading effect.
Sir, for boosting rapid industrialisation ; ind
modernisation, the scheme of investment
allowance should not be allowed to be
discontinued. = While  introducing  the
investment allowance scheme, the industry
was assured that the Government would give
at least three years' notice, but it is being
discontinued from the 1st of April 1987. I
would urge upon the Government that at least
three, years" notice should be given to the
industry.

THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK; Please wind up now.

SHRI RAJNI RAN J AN SAHU: Sir_ a
new section, 194-F, has come into existence. [
suggest that this may be deleted as mentioned
earlier by our friends. I also feel that there will
be enormous complications and laper
transactions will increase during the course of
business in getting the refund from the
Income-Tax Department. At times the
deduction at source will be much more than
their income and the assessee will suffer at
both ends. Sometimes goods are supplied to
the Government or established companies on
credit and their men will have to run after the
pay. went of their, bills and when the payment
is received, they will have to run after the
Income-Tax Department for refund. I can say
from personal experience that even if the
money is refunded, the whole refund does not
come in time in the hands of the assessee. So,
a- fresh look must be given on this provision.

Now Sir, I have. t, make few submissions
in the end that unle?s 1™ reform policy is
not adhered to the
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social measures taken up by our Government
will not be effective. Thus' the land reform
policy should be adhered to and should be
followed strictly. Otherwise the social welfare
measures taken by the Government may
believe the expectations of the people and the
people may not get the desired benefit.
Secondly, Sir, I would like to urge upon the
Prime Minister to consider measures to stop the
leakages in the collection of sales tax in the
States. It is known to everybody that sales tax
is the only major source of revenue to any State
and there is a huge leakage while collecting the
salestax. So, I would suggest that sales tax may
b< replaced by a duty at source and the amount
collected may be reimbursed t, the States.
Thirdly, I would like to suggest that there
should be uniform sales tax in the whole of the
country on similar items. Rates "Of sales tax
are different in different States thus giving an
impetus to the generation of black money.

Sir, I eom'e from Bihar. Now Sir, two Or three
projects are pending with the
Government of India. I would urge- upon
the Prime Mnister to look into them. Sir, there
will be no new powfer project in the pipe-
line in the Eighth Plan in Bihar.
Therefore, it is necessary that  these projects
are cleared quickly by the Central Electricity
Authority and. the Planning Commission and
the preli minary work taken up in the Seventh
Plan itself. Bihar  is a major coal-producing
State and. hence the State should get priority
in coal linkage for their new projects. I
would request the honourable Prime Minister
and Finance Minister to give though'to set up
the  aromatics plant  in Barauni. Barauni
Refinery produces aromatics-rich naphtha in
the country. Considering, the availability of "
naphtha from the oil refinery units ¢+ by
1989-90, there would be enough surplus
naphtha for the proposed aromatics plant
at Barauni. I would * request the Prime
Minister to give
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project. There is another point which I would
like to mention. There are several sick
industrial units in Bihar. I would request the
honourable Prime Minister to give thought to
these sick units so that they can be made
viable. There is a strong case for setting up a
2000 MW power plant in Bihar, a_ super
thermal power plant in the Central sector.
Location of an ordnance factory under the
Ministry of Defence at Markachho in
Hazaribagh district is under consideration. AH
these projects should be expedited” as Bihar is
lacking in investment.

Sir, for boosting the economy of Bihar, I
would request that sufficient attention and
thought be given to the suggestions, which I
have placed before this House. With these
words, Sir, I thank you very much for giving
me opportunity to support the Budget.

THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK); Now, Mrs. Sudha Joshi.

SHRIMATI SUDHA VIJAY JOSHI
(Maharashtra): Mr. Vice-Chairman; Sir, I rise
to support the Budget for 1987-88.

Sir, the Budget has a clear direction as in
the words of our _ hon. Prime Minister, our
principal objectives are the elimination of
poverty and the building up of a strong, mod-
ern, self-reliant independent economy. With
such clear objectives, he has proceeded to put
forward the proposals which translate the
intentions into action. The principal aim of the
Governments economic policy has been the
eradication of poverty. And with this end in
view there has been a substantial increase in
the outlays of IRDP and NREP. The Central
Budget has provided-for 11. 11 per cent
increase in the allocation of IRDP. This is
likelv to benefit 39. 11 lakh families. This
amount is meant also to be utilised as second
dose of
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assistance to families which have nc crossed
the poverty line.

Sir, the increase in the outlay at ff Centre
wouid mean a corresponds rise in tne
amounts made avauab] Dy  State
Governments, and takin into account the
impact of institute nai finance the
investment in IRD would go up to Rs. 185
crores. Th will mean additional coverage 1
about 7. 11 lakh families. As regarc the
NREP, provision has been mac for Rs,
crores. This together with the provision of
Rs. 960 cron in the first two years of the
Sevenl Plan comes to a figure of Rs. crores,
which is higher than there tire estimated
Seventh Plan provisic of Rs. 1250. 81
crores. tt is indeed very major landmark that
in the fir three years oft he Seventh Plan Go
ernment has proposed to exceed t] target of
the entire Seventh Pla This goes on to show
the eamestne of our Government in helping
t rural unemployed and under-emplo ed.
This would also help in creati of productive
assets of the communi which in turn would
strengthen t] rural infrastructure and econoir
base. In the NREP the per ca utilisation of
foodgrains being giv* as wage component
has gone up o siderably. It used to be half
kg. p man-day in the Sixth Plan. But nr it
has reached the level of 3 kg. p man-day.
This is a very importa feature.

Sir, in the Budget there is also provision
of Rs. 725 crores for Ru Employmetnt
Guarantee Programrr If we take into
account the amoi spent in the first two
years whi was of the order of Rs. 1350
crori then we come to the figure of Rs. 20
crores. On  this item aiso, view against
the target of the entire Sever Plan of Rs.
1744 crores', it would me that the target' has
been achieved the extent of 118 per cent
within 1 first three years.
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Sir in addition, Rs. 125 .rores have been
provided for Indira Nivas Yojna. This
provision is towards one million houses to
the S. C. & S. T. people below th, poverty
line. In the first two years, Rs. 3. 75. lakh
houses have been sanctioned to State
Governments.

Following the housing programme, is the
programme for providing sufficient drinking
water to villages. The Accelerated Rural
Supply Programme ' gets an allocation of Rs.
370  crcres This outlay in addition to
expenditure of the State Governments under
the Minimum Needs Programme, would
help in supplying water to 50, 570 problem
villages. I understand, in addi. tion. there are
four sub-missions of technology  mission
set up tohelp in the control of
fluorosis in. 3480 villages, control of
brackishness in 2625 villages,
eradication! of  guinea worms in 1755
villages and removal of excess iron in 1160
villages. Thus, all the above proposals cover
the aspects of employment, food, shelter and
drinking water for rural poor. These are the
very basic issues and help the most needy.
In each area, practically plan targets -of the
Seventh Plan are < being exceeded in  the
first  three years. This is the main  thrust
of budget proposals, the focal point being
poor man and his family in trfe rural areas. I
want to ask if having done all this, can we
be accused of not looking after the havenots?
This alone is a very major achieve, ment and [
would like to compliment our Prime Minister
for. these provisions, in the budget.

At this point, I would also like to ask the
critics of our policy what more specific
direction to the budget i is needed when clsar
intentions are translated into specific actions.
These gentlemen fail to notice perceptible
change. What can I say to them? They are
either blind or they want to distort facts:

Turning to other features of the budget, 1
would like to mention that in regard to
infra-structural section
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of the economy, viz. power, coal am petroleum
sectors, it is really heart ening to note that
there is markec improvement in the
performance o. these sectors Power generation
is up by 10. 5 per cent, coal production by 8-7
per cent, crude oil production by 4. 5 per cent
and railway movement shows good increase in
revenue . earning traffic by 6. 6 per cent.

Sir a major thrust in the budget is an enhanced
allocation to educa. tion. The allocation which
was Rs. 352 crores in 1986-87 shows a quanti-
tative jump to Rs. 700 crores. This is very
important as Operation Blackboard which is
the main plank of our New Education Policy,
would get a tremendous boost and this, I am
sure, would help our women to a very large
extent/ It is the women who should be our
target group of Operation Blackboard and they
should receive due and proper attention.

As regards personal taxation, I am rather
disappointed that the personal limit has not
been raised. I think it should have been raised
to Rs. 25, 000. 00 Rs. 18, 000. 00 is the limit
at present. Another Rs. 7, 000. 00 should have
been addefl to it. So, it should be raissd. It has
not been raised to Rs 25, 000. 00. There was a
general expectation that this would be done.
This would have helped a number of salary
carners who would have felt that the
Government has done something for them. I
would like the Government to examine
whether the gratuity paid to the employees
should not be made completely tax free. At
present, j understand that only a part to the
gratuity is tax free. After all, gratuity is like
Provident Fund which a person earns after his
entire working life in the service of an
organisation and it is rational that he should
receive gratuity without any tax deduction.
Secondly, the Government may also examine
the possibility of starting 'Public Pension Fund'
on the lines of the Public Provident Fund
which
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can be operated on the lines of pension and
group superannuation schemes of the LIC.
It can be only for self-employed individuals
or for individual employees working in
companies not having group pension
schemes.

Sir, one more point occurs to my mind. It is
regarding the role of the financial institutions
and banks, in regard to small industrial units. I
am aware of the difficulties, created by banks
to some units whom they are supposed to
help. There is one unit in Punjab where
financial institutions have suggested measures
for help so that the unit does not become sick.
But the bank concerned, a nationalised bank,
for reasons best known to itself, is just not
implementing the suggestions made by inter-
institutional committee of which the bank
itself is a member. I would like our
Government to examine this issue very
thoroughly and take immediate steps to save..
such' units from * becoming sick. '-Sir,
as regards excise and import duty, there are so
many modifications and changes. But I would
like to refer to only two provisions. As a
housewife I-arri delighted that there is an
increase in the excise duty on cigarettes and
tobacco. I hope that would dissuade my
husband and millions of others from
smoking... (Interruptions)... and chewing to-
bacco. which are dangerous in any case from
the health point of view. And I would also
compliment the Government for the provision
of Sow-bhagya saree or Sulabh saree, with .
whatever name you may call it, because I am
concerned with saree also.

Sir, lastly. I would like to deal with the
question of deficit in the Budget. There has
beefl a virtual split amongst economists
about the desirability of paving deficit in
the Budget. All sorts of conflicting theories
are propounded. But one fa'ct is generally
admitted that deficit would have some
impact on inflation. So,
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there is a difference of opinion on degree. 1
feel that certain deficit i’ inevitable.
Otherwise tax net would have to be widely
spread and it would have a cascading effect
on inflation. However, the hon. Prime
Minister has categorically stated in his
speech, this shall not be exceeded. " Sir, this
is a very significant announcement that the
deficit would be kept at this level and ™I not
be allowed to increase

Sir, I will fail in my duty if I do not
mention the difficulties of Maharashtra. As
regards Maharashtra State, there are some
long-pending issues which are of vital
importance to the" State's economy. The
clearance for power projects proposed-by
the Maharashtra Electricity Board and the
irrigation projects for which schemes have
been submitted needs to be looked into on
an urgent basis. , In addition, problems of
existing units of sugar co. operatives and
proposals of new units have to be con-
sidered. The question of export permission
to cotton-growers is also important. This
would benefit them directly and not the
traders. The permission to export one lakh
bales has been granted recently. But this is
not enough because there is still plenty of
cotton in excess in Maharashtra.

Sir, 1 again take the opportunity*to
commend. this magnificent budget which is
for the common man. With 'these words, n
support the Budget proposals'. Thank you.

SHRI PAWAN KUMAR BANSAL,
(Punjab): Mr. Vice-Chairman.. Sir, budget-
making is a very important step in the
process of resource mobilisation and fiscal
management. Centuries of depredation of our
resources and our impoverishment by foreign
rulers and the complexity of our post-
independence "problems have made the task
of budget formulation a difficult and a
gigantic one. To meet their aspirations and
make political independence meaningful to
the teeming millions of the country,
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Pandit Jawaharlal Nehru opted for the policy
of planned development. The rssultant
change in the socioeconomic scenario is
there for everybody to see, excepting for
those who out of sheer frustration or political
compulsions continue to prophesy doom.

Characteristically,. the opposition have
sought to recklessly assail the budget for
1987-88 On  various imaginary and
unfounded grounds, They call it directionless
but in doing so demonstrate their incapacity
to comprehend that T; Ke direction, distinct
and clear, in the Prime Minister's budget
proposals is growth and that the aim is
elimination of poverty and building of a
strong self-reliant nation. One senior Member
from the opposition made use of all the
objectives at his command to describe the
budget as lacking in distinctive character,
dynamism and described it as fiscal
profligacy and economic promiscuity.

Sir, the distinctive  character that the Hon.
Member fails to see is the furtherance of
socialism, a cause to which Congress stands
firm in commitment, a cause which has
endeared the Congress to the people. The pit.
sent budget may bA lacking dynamism, if
dynamism means the use of high-sounding
words only, for this is not a literary writeup but
an exercise in fiscal management. There is, how,
-ever, abundant dynamism in as much as it seeks
to accelerate the tempo of development in
agriculture; industry and social  services.
Meaningful, it may not be for the opposition but
for the vast majority of the people constituting
our society, it is definitely so. It promises to
tackle with added determination the  acute
problem  0? housing and generate
employment opportunities besides offering a
multitude of concessions on bio-gas appliances
and other item, of use by the poor.

Sir, in making his budget proposals, the Prime
Minister is guided by the philosophy of Pandit
Jawaharlal
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Nehru who laid the foundations  of modern
India; India determined  to fight bravely the
various odds and emerge as a strong
nation. Pandit Nehru said, "The only thing
sacrosanct is the human being ,nd matters
should be judged from the social point of
view of human betterment. " < It is with this
object of human betterment that the
Government under Shri Rajiv Gandhi has been
formulating and implementing, various
policies. It is with this end in view that  the
setting up Qf a National Commission- on
Rural Labour to go into the problems of rural
labour and to ameliorate the lot of unorganised
poor has'been announced.

Sir, the Government has intensified its struggle
against poverty, and has sought to accord
dignity to the individual. It has sought to 5. 00
P. M. firmly  establish a truly egalitarian
society and has more than doubled the
allocation on education in one year.
Environment , protection has also been given
due importance and in power generation there
is a definite improvement, as well as in
communication, transport and medical
facilities. While  the thrust of the Budget 'to
encourage greater savings has been mildly ack-
nowledged, an  effort has been made to,
condemn it as detrimental to production. I do
not know how that' presumption has been
drawn, or whether it is just another case of
criticism for the sake °f criticism.

Much has been sought to be made of the
deficit and the debt liabilities. But an important
factor is overlooked that these are the inevitable
concomitant features of any developing eco.
nomy. The deficit accepted for the sake of anti-
poverty programmes and for creating sound
infrastructure for development is well within
manageable limits and'the concern expressed by
some Opposition. Members regarding the
existence of an alarming situation is only a
perception without , objective reality, or, if I may
say so; a hallucination afflicting them. I do,
however, feel, Sir, that thereis an
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impelling need for greater all round check on
wasteful expenditure. This must be peal and
not deceptive. I have an example. A
Government corporation at Chandigarh cut
down purchase of newspapers as an eco.
nomy measure but spent over Rs. 2 lakhs on
entertainment last year. It must be assured
that the Government's resolve is not treated
with such contempt. The bureaucracy, I
agree, must not be underfed; its role must not
be minimised, but it must not be permitted to
be extravagant at the cost of the public. I
have 6een drivers using Government vehicles
for themselves because the boss does so. Sir,
I would like to ask the hon. Minister whether
the Government would consider painting
Government vehicles with a particular colour
to detect and check their misuse. Another
matter calling for vigilance is the leakage
and diversion of funds for poverty alleviation
programmes, and the rampant corruption
particularly in construction works.

In the process of" telling a distress, ing
story of the Indian economy, some hon.
Members from the Opposition, I am Sorry
to point out, lost sight of reality and were
led by personal bias and prejudice to make
some uncharitable remarks. Calling the
Budget as a "bureaucrats' revenge on the
nation" is unfortunate and the statement is
incorrect in both purport and content. I did
not expect any appreciation from the
Opposition but j did not also expec't the
mindless-use of intemperate language
about the Prime Minister by senior Mem-
bers from the Opposition...

SHRI JAGESH DESAI: They are not
there now.

SHRI PAWAN KUMAR BANSAL:
That shows their concern for the Budget or
for the matters concerning thp country
otherwise. In the person of the Prime
Minister, the country has a leader of
proven ability and competence whom the
world acknowledges as aar
accomplished
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statesman. But here, there arepeople who led
the country to the brink of disaster hut now Sit
in irresponsible judgment over his undisputed
achievement, so much so that even the foreign
policy has earned India a front ranking
position in the comity of nations has besn
sought to be ridiculed by a senior Member in
one sweep while astonishingly finding fault
even with the Defence allocations, allocations
which may be difficult for us to bear but
which are of paramount importance for the
sake of national security. Criticism has been
levelled and a multi-dimensional attack
mounted On illusory basis but no suggestions
have come foith. The Government asked for
proposals even before the formulation of the
Budget, but I wonder if any Opposj. tion
Member at that time rose to the invitation and
offered suggestions. Sir, whatever be the
rhetorics, people will see through the designs
of the Opposition and accord them no credi-
bility. Shri Rajiv Gandhi, on * his part, has not
succumbed to populism, but he has come
before the people with a realistic, growth-
oriented, modernisation-oriented and anti-
poverty Budget. His only guiding . principle
has been the cause we work . The only thing
which matters is the cause one works for. In
this ease, the cause is the betterment of the
people, as I said, earlier.

Lastly, Sir, I would like to refer very
briefly to th, various problems that- my
State, Punjab faces. Because of terrorism
rocking the State “oflay, much of- the
precious resources are diverted for policing
the State and various important schemes
remain unimplemented. This situation has
been -further worsened when we did not get
our dus from the Centre as well. For instance,
we are only getting 32 per cent of power out
of the share allocated to'Punjab from the
Central projects at Barasiul and Singrauli,
which has adversely affected our economy.
Therefore there is urgent need for early
construction of the 400 KV- Dadri-
Malerkotla power line and till then, the
deficiency
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should be made good from the BBMB. Punjab
has also a strong cas. e of the installation of an
atomic power station. Assistance should also
be provided for further  harnessing the
significant hydel potential and the
various schemes submitted by the State to
the Central Electricity Authority should be
cleared immediately, to enable it to
generate more power. The National Highway
No. 1 between Ludhiana and  Amritsar
needs to be widened at a faster pace and for
reclamation of alkaline land under the Central-
sponsored schemes on a 50: 50 basis, the
allocation  to Punjab in the Seventh PI -in
should fee restored to Rs. 24.5 crores, the
amount originally fixed. Greater
assistance should also be provided to the
States for integrated develop, ment of
small and medium towns, for environmental
improvement  or  urban slums and for
urban basic  service schames. With these
words, I support the Budget.

PROF. CHANDRESH P. ' THAKUR
(Bihar): Mr. Vice-Chairman, Sir, I rise to
support the Budget proposals with

pleasure: 1 am glad to put my
compliments on record that thig Budget
has extended the confidence in its

commitment to the promise of progressively
open budgeting tts well as working to the
long term fiscal policy. I think, the
Economic survey and the Budget
documents  taken  together  provide
considerable data and very well analysed,
too. Professional community of
economists have welcomed it because it
is  going to improve the understanding of
the management of the macro-economy
within the Houses. 'as well as outside the
Houses. The Government needs to be
complimented further for the fact that
white the Budget does not hesitate to take
credit fromi the positive points of the
economic indicators of the achievement of
our economy, while, at the same time, it
does not mince words where there is need
for care and caution- particularly with regard
to the state of public expend-

iture on the one hand, and the tendency
of the prices to move up, on the other. I
think it is unfair to say that the budget is
lacklustre. Historically, jye are used to
swings of up and down in the budgetary
proposals. For a change this budget has put
moderation on the levels of  expectations,
particularly with regard to sharp
changes in the budgetary proposals. There
was an excessive expectation-"  the
optimistic kind from the budget which was
being presented by the Prime Minister
and this was precisely the reason that the
first reaction of the stock market was
negative but on a more rational thought,
in the secont thought, the capital market
rallied. T think the economy is doing well
both at the macro as well as in the desegre-,
gated sense. Now the Government in the
Planning Commission, the Minis try of
Finance and other economic Ministries
must keep in view thai in our
economy, the occupational structure does
not correspond witl the composition of
the GNP and for that there is a need for a
changed economic  policy for
substantiallj ~ shifting the burden of
population frorr primary to secondary and
tertiary sector at an expeditious rate.

Mr. Vice-Chairman, a concern ha; been
raised with regard to deficit. ~ lot has
already been said and I neec not reiterate the
position. I happer to be a student of
economics and wit! professional
responsibility I can sa; that the fears of
inflationary presgun are not well-founded.
The supplv res , ponses which are likely to
be genera ted as a result of investment
measure will perhaps add to the vigour of th
economy. In fact, in the Indian ece nomy at
the moment the constraint are more likely
from the demand en< whether for
agricultural products ¢ for durable consumer
products froi the industrial sector.

I think the industrial economy India is
doing well and I would like I to,
particularly, emphasize this aect
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economy in, my further submission. Take
three indicators of the working of the
industrial economy, capacity  creation,
capacity use and the volume of product as
indicated in terms of inventory levels. All
these are showing positive trends in the re
cent years. Notwithstanding ' the fact that
there has been recent changes in the policy,
like delicensing, broad banding, capacity
endorsement and capacity expansion the
economy is seeing that the industrial sector
has re-gistered growth in terms c»f volume,
in terms of diversity in terms of qualitative
base and in terms of its industrial locations. If
you take the volume, the letters of intent, ' the
registrations, the approval to foreign colla-
boration, the approval of capital issue and
amounts of term loan sanctioned and
disbursed, they are all positive and
substantially positive. On the diversity path,
the Indian industrial economy is moving
towards sunrise industries led by electronics
and modern chemicals. The economy is at the
moment diversifying in , qualitatively healthy
sense. On the qualitative path still further, I
think. what we are finding is an expanding
entrepreneur-base in the country beyond the
confines of traditional families and traditional
communities. Secondly, a new class of
entrepreneurs with technological competence
is emerging on the scene and taking industrial
investment and management decisions.
Thirdly, the industrial community is.
overcoming  the technological con-
servativeness and moving on to new
technology, new products and new processes.
All thsese cumulatively indicate that the
industrial economy is in a good shape.

Related to industrial economy, I would
like to emphasize the public enterprises.
Invariably, the' discussion on public
enterprises acquire focus an ideological
rhetoric. But, fortunately, for a change the
national debate around public enterprises is
now hinging around qualitative perfor.
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mance, and that is a very healthy
development. I think I should put it on record
that the public enterprise is a creature of a
political ideology, it is a creature of a social
philosophy and it is a creature of a very
healthy growth Strategy. It does not require
much ideological persuasion but a simple
understanding of the growth processes t°
appreciate that in the economy of India the ;ole
of public enterprises is irreversible. Even for
ideological rhetoric, before it gets noisy,
people must take note of the unequivocal
reiteration by the Prime Minister of the role of
the public enterprises in India in the coming
years that it is going to be there, and increa-
singly so. However, in the context of public
enterprises we need more than mere ideology.
We need wliat the Song of the Pilgrims to
Samakand says: ""We shall go, always a little
further, " But it is better to travel joyfully
rather than to simply arrive; but unless we
travel, which we must, on a delineated path
with a certain degree of requisite efficiency in
performance, we would neither travel with joy
nor will ever arrive.

In the industrial sector, Mr. Vice-Chairman, the
capital goods component needed special
attention. It is the backbone of any economy
particularly for purposes of self-reliance.
Modernisation-oriented imports threw it in
jitters no doubt. But the mea-. sures proposed
would bring vigour and the fiscal concessions;
will certainly add to the process of bringing
modernisation and vigour to the econ-my I
think all the deprivation provisions or other
kinds of modernisation aids and protection
which have been provided to the capital goods
sector are having, at this stage, only the first
round effect on cost and on quality, but
certainly not yet on volume which we are -
going to see very soon. Our colleague, Mr.
Jagesh Desai, talked about the gestation lag. I
would like to caution the Govern-
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merit that what is economists' gestation lag can
turn out to be proverbially a politician's
catastrophe unless care is taken to manage the
gestation process with despatch and conside-
ration.

Perhaps in the process of bringing
improvement of the industrial economy
mention must be made pointedly to the
extent of  sickness and the causes
behind it. It is true that ' the
Indian  economy is  characterised by
all kinds of weaknesses, but the sickness of
industrial units, large, small Or medium, is a
matter'of serious concern. I think we all know
the reasons, but one of m the committees, the
Tewari Committee, went into the details
about the causes of industrial sickness. 65 per
cent of the sickness cases are the result of
marketing deficiency mismana* gement and
management dissensions, ?. 9 per cent because
of marketing!  constraints or competition, 24
per cent because of causes like shortages of
working capital, lack of quality  control, and I
would like to add that only 2 per-cent is
because of labour trouble So squarely the
management of the in dustrial sector is on the
mat whether in the public sector 'or the
private -ector and we need to do some intros-
pection on the processes of management. I
think Government has done well by bringing
about the Industrial Reconstruction Corporation,
but what is more interesting is that the potential
engineers of sickness are on notice today,

because the new Board of the Industrial
and Financial Reconstrution Corporation.
would have teeth togo into the whole

process and Put them into serious dL . fflculties
if their ~ designs were mala fide. In the process
of bringing vigour and modernisation research
and development has a very significant contri-
bution to make. Substantial funds are being
generated but I would like to suggest to the
Government that a clo ser monitoring of be end
use of R&D effort needs to be done. I am not
sure if the amount of money that is allowed
under R and D is. really being put
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to productive use in terms of added-on,
qualitative, technological knowhow' as
demonstrated in the Plan performance in one
or the other sectors of the economy.

Mr.  Vice-Chairman, related to in-
dustrialization there is the problem of regional
growth. Industrial -location and the spread
effect of it through regional development are
familiar folklore of industrial processes of
development. I think friends have ialked
about one or the other state since the Council
of States—Rajya Sabha—represents States t
also represent one State, but, for change I
would like to *make a proposal' which is of
interest to more" than one State—and I would
like the Planning Commission, the Ministry of
Finance or for that matter, all the economic
Ministries and major corporations to take note
of it. I think there is a need to create a kind of
Industrial and Regional Development
Authority in the steel-coal belt which had
been identified as the potential Ruhr of India
but at the moment has remained, historically,
either the supplier of cheap labour for the rest
of the country or the products of mining '
processes. So, if we had a structure—a quality
structure—which is presided over by the
Centre and the member States are Bihar,
Orissa, West Bengal and Madhya Pradesh, in
which representation to corporate entities like
the TISCO, the Steel Authority of India
Limited and th" Coal-India is also given and
they do an integrated planning tor the deve.
lopment of this region this will add to the'
vigour of the industrial and regional econmy.

I think the pattern and pace of in-
dustra'ization has tremendous employment
implications. One of the Members from the
Opposition took note of that, and I respect
that. We need a God in this country who will
bless us with jobs, additional jobs and many
more jobs. This is our desperate need. But in
a process where the economy



347 The Budget

[Prof. Chandresh P. Thakur] and,
particularly the industrial sector, is on a
modernization path, on a cost efficiency path;
on a quality efficiency path, we need not
expect too much to be delivered in terms of
additional job, 3 from the organized sector of
the industry. Recently the net additions have
been made but not substantially, and I am not
surprised and in the timeg to come it is not
going to be any better. Our primary hope for
the additional job creation should be around
the small-scale sector, the rural sector, the
village sector, the tiny sector. From that point
of view I am rather unhappy at the state of
sickness in the small scale sector too. About
117, 000 units are currently sick and, I am
sure, by any reckoning this is an
underestimation of the reality. So, in the
context I would like to submit to the Ministry
of Industries through you and through the
Finance Minister that agencies like the Dis-
trict Industries Centre, the Small In-dutries
Service Institute or the term lending agencies
should be involved in helping at the initial as
well a~ midterm level. The small units should
be looking at this nhenomenon sickness much
more carefully. I would Subm" that a whole
review is overdue of the working of the
District Industries Centres and the Small
Industries Service Institutes for giving them a
much better qualitative performance criteria
and a message that they are on watch.
Otherwise we are likely to have some
problem, particularly on the employment
creation part and also on the volume, of
supply of wage goods which will provide a
cushion to the inflationary pressure likely to
be generated in the process of development. I
think, together, ali these form vital issues in
relation to the manage. ment of industrial
units.

1 think, in thq context of public enterprises,
one of the primary requirements of better
mangement is to protect and liberate  tbe
public
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enterprises from the pressure of Government
controi. We have had many structural
reforms. What is required now is mote than
structure the reform in the spirit of it. Public
enterprise management must be left to the
professionals. If they are chosen carefully and
given the free, dom to manage it with
accountability, I am isure they should be able
to do better that what they have been able to
do. I think, this equally applies to the private
sector also. The private sector has for long
lived within the shackless of familiy control.
Of course, there are several second generation
professionals doing  better.

' But most of the private sector units are in the
pocket of the families, and the quality of the
operatton of the units is limited by the
capacity of the famlily to manage the level or
the quality of the management. So, from' that
point of view, both the public and the private
sector units need to be liberated from the his-
torical hegemony of the powers that

- be in the Government on the one hand, and
the families, on the other.

SHRI V. GOPALSAMY: How to do that?

PROF. CHANDRESH P. THAKUR: Well,
that is a matter of detail. We can go into that.
If the Vice-Chairman gives me time, I can

deal wtith it all the rest of the evening.

THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK): We are already short of time

PROF, CANDRESH P. THAKUR: I will
need some more time. In the context of
some concrete

managerial improvement,

areas need to be brought to the notice,
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through this House, of whosoever is
concerned with handling of these functions.
The economy, the industrial economy is still
learning to live with the problems of the
buyers' market. So far, it has enjoyed the
pleasures of a sheltered market, the seller's
market. It requires now an entirely different
kind of market institution, and for that the
corporate sector should reorganise its
marketing functions ' to go with courage, with
determination, with a certain degree of
igenuity into the market, the magnitude of
competition being larger than what is used to
be.

On the financial management side, there
fcs a lot to be said. The capital cost of such
product is going up, andi, unfortunately, tthe
pre-production financial cost are very high
from the point of the economic! efficiency.
This needs to be watched. 1 think the
financial institutions should carefull which
all these factors.

Technological updating should not be
done because the Prime Minister is sending
the shock waves. jit should be done as a part
of the continuous professional process of
management with superior technology, and it
should be spread all over the country,
particularly industrial units.

Then, enterprises' must leam to work
under conditions of impatience with regard to
their cost with regard to quality, with regard
to their delivery schedule, whether it is a
public sector or a private sector, they have all
a note to improve in all these areas.

Mr. Vice-Chairman, we have long talked
from several platforms, and I have been an
evangelist in this field professionally, that we
need to develop stategies to improve
the
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involvement of all stake holders, wheher they
are salaried managers ' or salaried employees.
Their emoluments must be taken care of. The
public servants are being looked after. Perhaps
the private sector look though after its people
in some way, some under the table, others
through commission. But in the public
enterprise we have a large repository of
competent people. But unless the economic
interests are taken care of it will be unfair to
expect from them, in fact it will be naive to
expect from them, a better performance than
what they are able to do. I would submit that in
the public enterprises managers should be
rewarded in two ways on, in terms of salary
and the other in terms of commission related to
the performance of the organisation they are
managing on some quamf-tive and qualitative
criteria. Always the quantitative criteria may
not help.

THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK): Please elaborate on these points
when we discuss the white paper on the
public enterprises and now Skip over to the
next point.

PROF. CHANDRESH P. THA-KUR; I
will just finish. So, all said and done, I would
like to re-emphasise that we need the
involvement of all the stake holders. I am
here reminded of one of the intractions in the
adventures of Allice in Wonderland. There is
a character called "Dodo". It suddenly called
out, "The race is over?" And those present
there crowded around it and asked, "Who has
won the race?" After a long pensive silence.
Dodo got up and said "Everybody has won,
all must have prizes. " In order to have a
successful public enterprise, or for that matter
private enterprise, we need a situation in
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which all have we»n and all gel the prizes.

Let us strengthen the hands of the Government
which has shown the political will. for a
change to put' efficiency and excellence tin
all  its ingredients on the top of the national
agenda. This is the recipe for building
an India of  strength of vigour, of
vitality in its economy, and for that it requires
support from all those who * are able to
make a contribution. Just last  point, Mr.
Vice-Chairman. It is with regard to the tax
proposals. There is a welcome shift in the tax
proposals in favour of the net savings
through appropriate provisions 7 I would like

to encourage  the Government
thinking to move further on the American
and Canadian pattern  of Registered
Retirement  Savings Plan under which 20 per

cent of the taxable income is put under a trust
and at the time of collapsing you pay at the
marginal rate of taxation applicable at that time.

Fo, the saving volume, the Planning
Commission has been pleading to augment it
by another 2 per cent of the GNP. We need
more savings in the household sector. For that
we need the exemption limit of the direct, tax to
be raised. I think there are several other
arguments in favour of 'raising the exemption
limit. Perhaps in the process of demand
strengthening, additional disposable income in
this category of people will help. Further, the
credibility of the long-term fiscal policy will be
strengthened if the dearness package or the cost
of living escalated f actor is taken into
consideration in the exemption limit. So, from
that point of. view there is , need to review it.
Under Section 80C the upper limit of 40, 000 is
welcome, but the slabs, as my colleague, Mr.
Thakur, was mentioning, could be readjusted to
help the savings, because these proposals may
not be 'revenue neutral, but they are certainly
neutral with regard to ploughing back of the
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liquidity for the purpose of investment. So,
from the maciro-economic point of view, it
does not make a difference whether a rupee
comes through a tax or through a saving or
through the provident fund contributions. The
entire money is put in productive investment.

I also note that the reform in scheme of
Provident Funds is on the agenda of ¢ the
Government. [ think the working class has
always been asking that the rate of contribution
to. the f. )?ovident fund should be raised I
suggest seriously that the Government should
consider raising the provident fund rates to 10
per cent, because it will help building "up a
contingency fund for the salaried employees. It f
will also help the housing fund under private
account, because part of the provident, fund
borrowing can be used for the purpose of
housing. When we are putting housing as a
priority item we need to plough resources for it
from wherever possible. Housing at public cost
has limited impact and housing at private cost
will further help, and here provident fund
contributions will certainly supplement the
'investment fund for the housing sector.

I think Mr. vice-Chairman, you have been
kind and generous. In the end I would only
say" that from the Point of view of economic
management India is beginning to see the
better of it and Indian economic development
has fortunately crossed the stagnation point
of 3. 5 per cent secular growth rate. We are
well above that, and we are on to a higher
rate of economic growth. This is very
promising.

THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK): Shri Vishwa Bandhu Gupta.
Only three minutes please.

SHRI VISHWA BANDHU "G APT A: 1
would be briefer than what you expect.

I would like to compliment the Prime
Minister, the Finance Minister
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and the Government fo'r a very innovative
budget. But, Sir, this Budget - has totally
ignored the interest of the newspaper
industry. While customs duties have been
reduced in the case of some of the. industries,
newspapers continue to pay staggering
duties* of about 200 per cent on
consumables like films, offset plates and R.
C. papers. There is no indigenous angle to
these commodities. Duty on ' these should
be reduced to a reasonable level in order to
prevent escalation in the price of
newspapers. Also the proposed section
194E has a far-reaching effect  so far as
newspapers  are concerned. There are a
large number of advertising agencies working
for the country. They do not act as agents of
the advertisers or the news- papers But the
agencies are allowed certain discount which
are referred to as commission from time
immemoiral. The profitability of the agency
cannot allow deuction of tax. at source as
proposed. The dealings Dbetween the
newspapers and the agencies are as between
two principals. It is feared that the
enthusiastic officials of the income tax
department will interpret the meaning of
the word 'commission' literally and harass
the. agencies. It is desirable to make it
clear that the word 'commission' will refer
only to any payment made to any agent
acting as 6uch by the principal and not to
any other case.

Sir, further on this section 194E I would
like to point out that this section if jt is
changed a, laws stand today as proposed,
it is likely to completely ruin the
profession of architecture in this country.
Architectural firms pay on an average 50
per cent of the cost of fee received to their
consultants  for structural, electrical,
sanitary and mechanical work. From the
remaining fee, the architects have to pay
for highly qualified staff which is
compared to other professions such as
legal, chartered accountants, etc. And for
the expenses on their staff establishment,
the. net profit of most of the architectural
firms will range between 10-15 per cent of
the gross amount received. Twenty per
cent of income tax at source presupposes
40 to 60 -per cent profitability
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which does not exist in the architectural
profession. The issue would be further
compounded so far as engineering consultants
are concerned. Their fee would be subjected to
20 per cent deduction first by the building
owner and secondly by the architect who
retains the engineering consultants. Since the
income tax dep*a?l-ment is painfully shpw in
making refund orders for excessive income tax
recovered, the only alternative left to a honest
architect would be to raise his fees by 25 pe'r
cent to cover the deduction of tax at source. In
the present climate- Of the . country such a
thing would be most impossible as this.
profession is highly competitive. In the end the
architectural profession, as a whole, will suffer
leading to poor standards of architectural work.
It is, therefore, suggested that this deduction
should be totaljy abolished or kept at a
minimum level of 2, 5 per cent of the gross fee.
This will be in line with the prevailing rates of
income tax. The building activity will be
greatly hampered by thig section.

Sir, I would like to make one more
suggestion in the light of the objectives
enunciated by the Government and specially
by pur Prime Minister for modernising India.
If would be very appropriate

. if the customs duty on ballons, gliders and

training planes for sport aviation is

. abolished and more people are encouraged to

take to sport aviation than they are doing
now. It will help modernisation in the
country.

I thank you for giving me this time to
speak on the budget and I commend the
budget.

THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK): Shri Santosh Kumar Sahu.

SHRI SANTOSH KUMAR SAHU
(Qrissa). Mr. Vice-Chairman, Sir, I stand to
support the budget because I find it is in tune
with the time. It is meaningful because first
thing it keeps the nation safe and then it has
thrust upon certain welfare measures. There is
no doubt about it.
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Before the budget was presented on 28ih
February, 1987 there were many
anticipations and speculation which have not
been reflected in the budget. One of the hon.
Members has said that the stock exchange
has reacted very sharply at the beginning. But
we musf be aware that in this very House,
some months ago, a long term fiscal policy
was presented and I congratulate the Prime
Minister that he has presented the financial
Budget keeping in view the long term fiscal
policy which was presented earlier. At that
time, it was expected that there may be crtain
minor changes in the current year's Budget
but on the whole, we have not expected mir-
acles as is anticipated by somebody.

There has been lot of criticism about de-
ficit. 1 was reading one of the comments
made by Mr. Arunachalam, He has pointed
out one thing that on the Committee which
was appointed to report as to how the Budget
will be framed. Mr. Suk-moy Chakravarty
has said one thing that probably deficit would
have been less had the Budget been
computed as it was done earlier. But in this
Budget, everything is crystal clear. This
Budget is highly realistic. New things have
been taken into account. The Prime Minister
is very honest in presenting to the House the
real economic situation prevailing in the
country because the House is a sovereign
body of the people of India and they must
know the real situation prevailing in  the
country.

Then, in this Budget, only a few things like
cigarettes, tobacco, Five Star Hotels"
expenditure have been taxed. It has tried to
bring some reforms in many spheres like
extension of MADOVAT in excise duty to
every commodity except tobacco, textiles
and petroleum products and this is one
special achievement wh'ch was the long
cherished hope of our millions of people that
there should be a rationalisation of the
taxation policy. We must congratulate the
Prime Minister for having done this thing.

Why I say the Budget is developed or-
iented and welfare oriented? It is because
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no development in the country is possible if
the nation i not safe. Don't you know today,
in our country, the terrorists and secessionists
elements are raising their ugly heads? They
are creating chaos and "lawlessness. Don't
you know that places of worship are being
used 'by these terrorists for ulterior purposes?
So, if there is a deficit for more spending in
defence, we should welcome it on this
account. We must be prepared fully to face
any * eventuality. People may criticise it. It is
necessary and we must congratulate the
Prime Minister that he has assessed the
situation correctly and he has tried his level
best to keep the country in full preparedness
for all eventualities. We know the history. In
spite of our best efforts to have friendly
relations with all the other countries of the
world, we have been the victims. of
aggression, first in 1962, then in 1965 and
then in seventies. So, let us not take
everything for granted. There must be
defence preparedness, whatever the cost
might be and that, way the Budget is naturally
in tune with the times. We know that some
of the great powers, who are not friendly with
us are creating problems for us. They are
developing bases in Deigo Garcia. So, these
are the things which have to be taken into
consideration. Normally, in a Budget, the Fi-
nance Minister or the Government of the day
takes stock of everything.

This year the Prime Minister has rightly
stressed that the problem of shelter is one of
the most important things. He has rightly
announced constitution of a National
Housing Board in thig International Year of
Shelter and I hope the poor man's problem
of shelter will 'be greatly solved. Before
independence, [ remember, we were
students, the slogan, the cry, was for roti
Kapra and makaan. These were the three
basic things for which slogans were raised
but. which have not been completely ful-
filled. In right earnest the Prime Minister has
given an impetus in this Budget for shelter
and I sincerely hope the lot of poor man, the
slum-dweller in the cities, will'be improved
soon. We should take strong measures in
this respect so that we can give a lead to
the developing co- untries of the world. Tn
this International
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Year of Shelter India should take the lead for
the economic upliftment of the poor man.

Then I would like to say that outlay on
education has been emphasised by many friends
and the allocation of money is more than 100
per cent. No country, in the world can prosper
without an academic revolution. In all the
capitalist countries, -in all the socialist countries
the stress is on education. It is no gainsaying
that it is the first time that the Prime Minister
has presented such a high profile for education
in the Budget and we expect that it will be
welcome by all enlightened people of the
country. Human resource deveopment is the first
and fundamental requirement of any country. If
we want to have a technological revolution, ' if
we want to have qualitative productivity,
without human resource development no
country can make any progress, no economic
revolution is possible. It is, therefore, very
necessary that we provide technical Education to
the people in the nooks and corners of our
country. It is expected that the Navidaya
Vidyalayas can inspire and motivate our young
people with nation alism and we will achieve
miraculous results and usher in a technological
revolution and the Prime Minister's endeavours
to take the country forward to the 21st century
will bear fruit

The Minister of State for Finance. Shri
Poojari, has already given'statistics of what is
being done for the poor man in the Budget and
I need not repeat the same. I need only say that
the major thrust in this ¢ Budget is for
production of petroleum and natural gas for
which Rs. 3, 265 crores has been provided. The
provision for Railways is Rs. 2. 980 crores, for
Power Rs. 2, 995 crores. Steel, the core sector,
has also been given a proper allocation. Before
the Budget was presented the Economic Survey
also rightly stated: "Now the present economic
scenario is on a new growth path. " So, it is not
a mean achievement for our country. We, are
striving and struggling and progressing towards
a new "economic path. Our industrial output
has been raised. We have achieved self-
sufficiency in agriculture. However, there are
certain things which we must take note of.
Many have
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expressed the apprehension that high prices
affect the common man most. The Prime
Minister has, therefore, rightly announced
that he will appoint a committee or
commission to review the government ex-
penditure. Rigid steps should be taken, to
cut unnecessary Government expenditure.
This must be our first motto, whether at the
Centre or in' the States.

All itemg of expenditure must be thoroughly
scrutinised and monitored” and we should so
channelise our Budgetary provisions that our
real objectives are fulfilled and productivity
increased in  consonance  with  the
expenditure.

Then I come to the question of deficit in
trade and balance of payments position. The
Economy Survey has pointed out that because
of the advanced situation it will be very
difficult for the decade, it will continue up to
1990. 1 was remembering a magazine; the
whole international trade in a year amounts to
probably US dollar ' 3, 000 billion and we.
have a ratio of less than 1 per cent. Everybody
is anxious that we must have a bigger ratio; it
must increase in the world trade, for which we
have to go in for more modernisation and
technological innovations. The Prime Minister
has rightly laid emphasis on this and it must be
taken into account. Then, Sir, there is a third
thing and this is deficit. That has been taken
care of in the Budget and it is a good thing.
Now, agricultural production has also been
good though there is some deficiency in certain
sectors. In spite of bad monsoon and in spite of
the drought and flood in certain part; of the
country, we have a good buffer stock of
foodgrains. Of course, we are facing some
problems in oilseeds crops. We are the largest
country in the world producing oilseeds, nine
types of oilseeds, and we are the biggest
importer of vegetable oil. So, Sir, some
provision has rightly been made in the Budget
for some research on some high-breed oilseeds
and things like that and I hope that these things
will go a long way in achieving self-sufficiency
in our country in respect of edible oil by: 1990.
' Sir, the Prime Minister has said something
about rice production. In the eastern sector of
the country especially, Sir, the people
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are producing rice and their economy is very
sluggish now because no, attention has been
paid to the question of research in rice and the
productivity is very low still. It is, therefore,
necessary that we must give more attention and
emphasis to this. Prof. Thakur has already
mentioned about the sickness in the small-scale
and the large-scale industries. A huge sum of
nearly two thousand crores of rupees S Jocked
up hi these sick units which can be better
employed elsewhere. Also, there are more than
one lakh small-scale units which are sick and it
is the ydung entrepreneurs who have engaged
themselves in -these unife and they require
careful monitoring and it should be seen how
these units can be revived. We know about the
jute industry, about the textile industry, and so
on and we know also how they have been
trying to survive. The question of money is
there and the question of employment is also
there.

Now, Sir, I come to the greatest point which
we have been discussing all through and that is
the point about deficit financing. In 1986-87,
Sir, the protected deficit was about Rs. 3, 600
crores or so and for this year it has been
estimated to be around Rs. 8, 000 crores. But
the Prime Minister has assured that he would
try to see that the deficit does not go beyond
Rs. 5, 638 crores in 1987-88. Now the
question is this: Is defic't financing good for
our country? If we analyse what the main re-
asons are we will be able to see certain things.
Now, the expenditure on Defence h estimated
to be about Rs. 12, 000 crores or so. Then the
interest burden on our country is more than Rs.
10, 500 crores. Then the subsidy portion comes
to about  Rs. 4,000 crores. All these things
contribute to the deficit. Of course, deficit is a
normal thing with all the developing
countries. Without borrowing, without
generating resources internally and without
getting much from the public sector, how can
you  manage?  Deficit, under  these
circumstances, is necessary and sometimes it is
conductive to economic- growth and it gives
incentive to productivity. But at what point and
at what level? That is to be considered and we
have to be more cautious here, 1 think
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the Government has already told, and Mr. L. K.
Jha' also told yesterday, that we have been able
to contain the inflation at . five or six per cent.
But if it can be kept and contained at this level
itself, it will be good. But the adverse effect of
deficit financing is that if inflation is bloated up,
if it goes beyond a particular level, it creates
problems for the country. The Prime Minister
has rightly said that he would review all non-
Plan expenditure. Last year also, in spite of the
many problems and in spite of the deficit that
was there, there. was no high inflation. So, I
hope that this year also there will be no
galloping inflation and so, there is nothing to be
so much worried about because there is no need,
for that. We cannot cut down the essential public
expenditure aind, therefore, it is necessary that
we should resort to this sort of deficing
financing.

THE VICE-CHAIRMAN (SHRI PA-WAN
KUMAR BANSAL): Please conclude now.

SHRI SANTOSH KUMAR SAHU: 1 will
conclude in a few minutes.

Now, Sir, we have almost accepted the
strategy of having a deficit of about fourteen
thousand crores of rupees during the Seventh
Plan. For what of time, I am not able to give
more details. But the only thing that I would like
to say is that we are passing through a critical
time and we must be very careful in all our
expenditures. We must have proper cost analysis
and we must ensure economic productivity and
we must see that productivity is linked to
expenditure. Any expenditure must be linked to
productivity. All the programmes for the welfare
of the people must be properly evaluated and
monitored and it must be seen that the Teal
benefit goes to the people for whom the many
programmes are meant.

Now, Sir, I come to my State.. I am running
short of time and yet, I would like to make one or
two points. In our country, Sir, one of the main
objectives and aims of planning is that regional
imbalances should be removed. The dark and
black pockets in the country having dire poverty
in certain areas, will create more social
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problems and economic problems for the
whole of the nation. I would like to refer in
this connection to my State, Orissa, where
industries have been dying because of
shortages of electricity. In the seventh Five
Year Plan there is no provision for even a
single power plant. We have appealed to the
Prime Minister that the super thermal power
should be included, to solve problems. There
is a proposal for thermal plant on a river
valley basin for which foreign loan is. to be
obtained. So let the Government examine and
save the people from further going down in
the economic life. Without power nothing is
possible.

With these words, 1 support the Budget,
which is very rational and timely. We have to
spend on defence. Today in the news-papei's
it has come that the Prime Minister of a
neighbouring country has said that if there is
an attack on kuhuta it will be full war, the
Defence budget has escalated in India due to
pressing circumstances. So the guilty mind is
outi Should we not prepare for defence? If so,
shall we not pay some cost for it, for the
safety of the nation? The country will agree
with the Prime*Minister for spending on
defence and going ahead in more productivity
and new technologies. -

With these words I strongly support the
Budget.

THE VICE-CHAIRMAN (SHRI PA-
WAN KUMAR BANSAL): There are still
12 hon. Members more who have to parti
cipate in the debate. Therefore, I would
request the speakers to confine themselves
to 10 minutes each. Thakur Jagat Pal
Sinch.
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SHRI
DESHMUKH (Maharashtra):  Mr.
Chairman, Sir, I will not take. much of your
time in just drawing your attention. to the
various facte which the other Mem-

SHANKARRAO NARAYANRAO
Vice-
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hers have spoken about. 1 say, the Budget 3s
just like a mariner's compass. As the mariner's
compass shows the direction in which the ship
is going so also this Budget shows the direction
in which tre economy of the natioji is steering.
And from the debate we have seen that the
Budget is primarily concerned with rural and
urban upliftment, social and economic and edu-
cational fields, unemployment, loans interest,
saving, subsidies, forestry, rural labour and so
many other thing. Therefore, Sir, I will not go -
over it again and again, but I will draw your
attention to a specific thing, that is agriculture.

Narayanrao Desh-

Sir, agriculture is already under ceiling. If a
farmer has got 40 acres of dry land, he can hold
it. If he has got perennial irrigated land, he i
entitled to 20 acres of it. And for all this farming,
the Government ha; made sufficient. allocation
for finances-and fertilizers and for import* and
all. those things. But, Sir. all this allocation never
reaches the farmers. Not only that. All these
allocations are always eaten away by the
middlemen and corruption is not uncommon. It:
rampant in this field. And how is the condition of
the poor farmer. I will quote from your own
document, the Economic Survey. I quote, Sir.
"Agriculture continues to be the most important
sector of the Indian economy. With 75 per cent
of India's population
still living in rural area ---------- that is

important; I am coming to it shortly.. " rapid and
broad-based  agricultural growth is a necessary,
pre-requisite  for maintaining the pace of overall
economic development and tackling the deep-
seated problems of rural poverty. " Sir, the
farmers are entrenched into rural poverty and they
are circumscribed by so many other things. The
farmers are  always faced with so many
calamities like those of drought, floods, climatic
changes and now the menace of animals  and
man-made menace.

The Housing schemes which are proposed
by the- Government around the cities, they will
be under the Urban Land Ceiling Act. Why 1
say so is because a reference is made in the
speech ofthe  Finance  Minister at page
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paragraph 27. 1 quote; 'The National
Commission on Urbanisation in its internal
report has suggested overall changes in the
laws affecting housing including the Urban Land
Ceiling and Regulation Act, 1976". This is the
social legislation aimed at using surplus land.
This is not correct. The farmers have never
any scrplust land. They were already
circumscribed with the Agricultural Land
Ceiling Actand this is a fiction created by
legislative drafting. Why I say so is because the
land which is already under agricultural use
is shpwm in the town planning map for any
other purpose than agriculture, then it will'be
declared as vacant laud. This is a fiction and not
a reality. Therefore, I say this fiction has not
stopped at that. I will just draw your attention
to T other provisions. This is subject not with-
standing anything contained in clause (b) of
explanation, land shall not be deemed to be
mainly used for the purpose of agriculture if the
land had been specified in the Master Plan for a
purpose other than-agriculture. This is just
changing a man into a woman and a woman into
a man. Ts it ever possible? What is the reality in
this?

Sir, I will go a little further and show you how
it affects the farming class, because the Urban
Land Ceiling Act is not confined to towns. There
are urban agg- lomerations and peripheral
areas which' * consist of not less than
twenty villages. In each agglomeration area this
problem is faced in 24 States and two
Union territories and by lakhs of farmers. Fur-
ther, Sir, this is very important what I am
saying now. When it is declared surplus, what
does the farmer get? The farmer is entitled to
only two  thousand square metres, that means
one bigha and if he ras a son, he gets another
bihga. Rest of the land is, declared surplus. Now,
if the land is declared surplus what does he get?
He gets Rs. 5 per square metre in the case of
vacant land. Is this the. calculation? And riot
only that. I will just draw your attention to section
14. It says that 25 per cent of the amount or Rs.
25, 000 whichever is less shall be paid in cash and
the balance in negotiable bonds-redeemable after
the expiry of 20 years carrying interest at the rate
of 5 per cent por'annum, with effect from this
date. Sir,
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request and ask, would the. Secretary fitting in
the South Block or the North Block, or in any
of the Bhavans, if he were asked by the
Government to draft a legislation to the effect
that he and his Deputy Secretary and Joint
Secretary and and all the officers of the
Government were to get 25 per cent of their
salary in cash, and 75 per cent at the expiry of
20 years, would they draft like this? We poor
farmers are* at their mercy. Now, they have not
stopped at that. They have gone a little farther.
I quote from the Report of the National
Commission on urbanisation. It says — they
have, experienced these difficulties and they
have under 'suggestions' said 'redefinition of the
terms vacant land, agricultural land... etc. for
achieving optimum use of the land in ac-
cordance with building regulations. ' They
themselves have experienced these difficulties.
What is it that you are doing? You are chasing
them. Can we call Parliament House tomorrow
to be a garden? It amounts to that. Suppose a
legislation is, introduced. All Members of the
House are ' very clever people, very intelligent
people. If they are told that they will get only
25 per cent of the salary now and rest 75 per
cent after the expiry of 20 years, what will be
the reaction? That is what is being done to the
poor farmers. You are driving them away; you
are driving their children away; you are running
them....

THE VICE-CHAIRMAN (SHRI PA-WAN
KUMAR BAN3AL): There are many
speakers today and we are sitting upto 7.
Please conclude.

SHRI SHANKARRAO NARAYAN-* RAO
DESHMUKH: Sir, you are paying to the
employees according to the recommendations
of the Pay Commission. You are paying them
allowances. But what about these poor farmers?
You start ah industry; you get all the
infrastructure; you get electricity; you get roads;
you get bank loans. But here, you are simply
driving the farmers away. You are making them
and their children homeless and jobless. You
are throwing them on the road. What can the
farmer do? He gets such a paltry amount. Then,
they have not stopped at that. Further, it says,
the
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property may be worth ten lakh but he will be
entitled to get only Rs. 2 lakhs. What an
injustice? It is a tyranny; it is oppression,
nothing else. And you want to encourage
housing on these poor people's land. It says.
"Notwithstanding anything contained in sub-
section (1) or sub-section (3), the amount
payable under either of the jaid sub-sections
shall, in no case, exceed Rs. 12 lakhs. " Sir,
you may be buying a flat worth more than that
amount. A poor farmer may want to start a
butcher shop which will cost him that much,
or even more. With this, he cannot even run a
dairy farm.

THE VICE-CHAIRMAN (SHRI PA-WAN
KUMAR BANSAL): You will be impinging
on others' time. Now please conclude.

SHRI SHANKARRAO NARAYANRAO
DESHMUKH: I am raising only those points
which have not at all been touched by other
Members. Now, what is the effect of all this.
You are taking lands throughout the country
under the pretext that you want to house the
poor people. But where? It will be on these
farmers' lands. And how? It is by showing
charity at the cost of the farmers. What a fun. If
the Government wants to do charity at the cost
of the farmer, it is certainly not desirabb. It is
never anticipated, it is against socialism, against
the ethics of law, against the ethics of all
principles. What is the justice in it? Now I»
want to make suggestions and leave all " other
points.

If you want to take our land we are ready to
give, give us market price and we go. If you do
not give us market price, you take your housing
society somewhere nearby in a colony. Have a
beautiful colony for your people, give them el-
ectricity, roads, transport and all that. It will
lessen the pressure on towns and there will be no
corruption. The corruption will be less. In that
cass the tension on . the cities will be less. Here
you are aggravating everything. Also if ypu do
not want to do that if you are bent upon taking
away our land kindly do one J: hing. As you do in
the case of a project when you take up some
irrigation or gome such project you "acquire the
land but in lieu thereof immediately make an
alternatiya
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mukh]
arrangement. Either give them the land or
money. Give us the land or money and we go.
If you want that we should not stay here,, give
us pai-sports we will go. What else can we
do?

So, Sir, through you I would like to suggest.
I would like to pray that the Secretaries who
are taking down notes here should bring this
matter to the notice of-the hon. Prime Minister.
Evidently, the Secretaries have not brought this
matter to the notice of the hon. Prime Minister.
Otherwise, the hon. Prime Minister would
never have allowed this kind of proposition.
Therefore, I humbly submit that the Secretaries
taking down notes here may be kind enough to
bring it to the notice of the Prime Minister.

THE VICE-CHAIRMAN (SHR1 PA-WAN
KUMAR BANSAL): Shri Shanti Tyagi.
Please confine to the time-limit. Otherwise, I
will be constrained to call another speaker.
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FeTaT FTrR Fy fRurd ow wgeaq
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Fogdr mE H W & qeEr AT
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F& A4, ANEE T ufEreTEr
GIRGEE A R ) d1 TR

"The times we live in and the problems
that our country has to face do not permit a
static or complacent approach or any
avoidance of the burdens which inevitably
accompany an attempt to advance with some
speed. We have to

strive with all our strength for our planned
development by conserving all our resources,
increasing poduction and trying to ensure
progressively a more equitable distribution
and thus to raise the standards of the great

mass of our people. "
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"We have, therefore, to lay great stress
on equality, on the removals of disparities,
and it has to be remembered always that
socialism is not spreading out of poverty.
The essential thing is that there must be
wealth and production.... "

"Do not imagine that minus tech-
nological progress we are going to deal
with the problem of unemployment... If
India is to advance, India must advance in
science and technology, and India must use
the latest techniques, always keeping in
view, no doubt, that that in doing so, the
intervening period which always occurs,
must not cause unhappiness or misery. "
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Weldd, g AT GO #1 aradt
q9FdE AT ﬂzauﬁ‘m,

Whether India is going towards socialism
or capitalism, whether India is going to have
public sector to occupy the commanding
manding heights of the economy or private
sector?

Rajiv Gandhi has reaffirmed his faith in
socfalism-. by adopting very correctly the
policy of lawaharlal Nehru and Indira
Gandhi.

IW AT HEAN TN IR T
2 fF gwrdy famr wy griy ?

What will be the direction of Indain
Political system, i. e. socialism. Thi; Budget
is left-of-the Centre Budget.
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"I am a Socialist and I believe in
scientific socialism. The problem of
(Poverty jand unemployment cannot be
solved without socialism (and I . want
to convert Congress into a socialist
organisation. "
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“Cooperative”
socialism.
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The private gector will now occupy
the commanding heights of the egco-
nomy.
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SHRi KAPIL VERMA (Uttar Pra
desh): Sir, I support the Budget. '

THE VICE-CHAIRMAN (SHRi PA-
WAN KUMAR BANSAL): You may
continue tomorrow. I have to make an

announcement.

[ALLOCATION OF TIME FOR DIS-
POSAL OF GOVERNMENT LEGISLA-
TIVE AND OTHER BUSINESS

THE VICE-CHAIRMAN (SHRI PA-WAN
KUMAR BANSAL): I have to inform
Members that the Business Advisory
Committee at its meeting held today, the
12th, March, 1987, allotted time for



